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W W% 1
PART 1—SECTION 1

(Tt HATHT Y BIIET) QIR HHTC & Aot st Fewam arared o o ot o fafoae fony, fafroat aa
sawt T wewdt & geafgg sfvgaE

[Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions issued
by the Ministries of the Government of India (otber than the Ministry of Defence) and by
the Supreme Court]

wn

Tt wfaarEm - Prtfer arfam dmaw amst gonafy (wrko do-

5889) wuifawd |

% foerdy, faame 26 AITRAT 1979 -
& e 26 1979 6 firitfea mevram qreppawfiras (srfo e 5062)

Ho 13| 7o~—regufs faraife eafssdi o0 390 mfA fameT |
g fafoes iy % goersg & “ava fafime ar g5 wxE S 7. fafeay favarer i) (s @o w130), mfesrdr
1 HET AN T § e 8. Britfers wRER A w (wrfo dte 0162), Fo wwo %o

9 fodifers Hfem i woit (wmdo dto 5566) WMo T o
uHe HEww (Fmieyqe)
10. ARferT wxam fag @i (Ao dte 1544), wrd HIT

1. AffEdte v 7 v gwed (Mo W7o 434) Uo
#lo Mo WHo, To UXa dto (Hat-frae) |

2. Affe s farame @t TR R (TE-Re 247), (Frrt-far)
Uo uHo #ie (Har-fadae) 11. fadtfen qeers a7y (fo W7o 10012), sl Feew
3. @ Tefara a7 b7 a1 no 4o uFe qHe (00u24 HT) 1T (Favfre) o
A uay g freEmig we gre UFe THe, dio TH (2898), 12. faafeaT aagrmEmg e (wrfo ®Yo 4225), %o uHo §o
TEE (TAAT) (¥ar-fager)
5. T HTWA STTATR 9F 1] ANTH, Ta BT o e DR o (2607) 13, feifeny fova =<1 =er = (Wfo dle 6324), weitfagd
Furfaw %5ffaat wagf, (rmfs) (Far-frga )
6. w7 HATA o A9 wey (Ao o 1061 ), famse 14, fafeu= $rerer gwvT g3t (7 41), w¥o Ao €Yo
7. #.s TV ®A 0T A (wefo |ro 1.070), WTEAY (Aot )
8 W S T P wi (wved dre 1572), mifedt 5. FHTE FAF ot AGT (00054 M)
9. 9 TAVA (AT Ty nfe T (T M- 6R 0K 1), (6. THIE H FHTH 53, dfo THo UFHe (4002y o)
Mo T THo (FAT-fAYE) | 17. 0T FHIER qeF O (3518), fafer
10, TAY WA [ET I3 ALIT (o W¥e-1007), ATET S 18 oo FHET oyt fafeae i, A2 w0F, Ato qHo, (4093),
e (Farfop) Sy ()
{1 WL 9T AEW W ST (YW Ao 419), Mo UHe dle 39, UIT FEEE A7 fag, @ wHo, Ao THe THo (4094),
(T fawT) ) Iea (TR )
12, a%w frax mafara dvew wfer f5m 4% (75007 ¥=0) 20, TAT FARIT ¥ Fow ubrw, qre oW (4335), I¥W
13, T AR TN YHROOT AT FYT, To dre Moo mHo (2165) (amaerE) |
ST | 31, TAT HETE HeftA fag ston, dve MRe TWo (3709), U
L4, TUX ATET WA AgERGEEers Rty ammemd, W |
Wa o Mo Mo, o e e (3549) Al i D, WA T fARE WA AT (ks o 4522),
(whegrfas) o firg vEE AT |

Ho 1397 9——Trozafy {Feaifea safaval %1 g9t smmaren 23, w famrn 3fas (swlo o 5110, Frme

fafires war & ey A “wfatafnor dar AT 9@ 3 & wd 24, wF wiw fg MEY (Ao Ao 445v), #Yo A QHo
AT TR § = |
1. fadifras e AR AT TR AT (ATEe HYo 1583) 25 &9 wrAqfy qran sAvw (Arko Hio 5170}, faweEw o
e UHe fAATed 26. ¥ =E wE fe A (sfe wWo 6158), wrfead 1
2. fipitfame gae A woeYar (arfe wWio 4789). W 97. = faamae faoor o (wife Wlo 6246), wfEAril |
a. b difemm oier T ww (wvdo Hre 4007), wrEA 0. FHH TH A 7 (Ao Ho 825.1), ST UTHA |
A frafere g3 sy fow (wrde Aite 6ano) Fo me e 29, %A A% S sErR (wrde Hro 6903), webRl (T

fawmy fraer) o
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=T T S

30. FF g awgT T, (Ao dWre qus3) wehET (Fal-
fager) 1

31, A FTA a7 T (e At 4oue), THET (AT
) 1

32w AT fag W (mide #Hre 5125), mo WY HIw
(RToirEtT) o

33, TRY WA RGHATT AR 00 e (00128 47),
HiEe TTo |

34. T QAT GA, o o (00130 THA), AT 0T

35 99 $ET FARTADT THHAWMAGT  AIAT o nne
(4270) dmfvw effadt (atfsw)

36 47§ vt gow &7, 9o nEo (4495), FUT (TAAE)

37. taw v o Ew ST AT, fre TFo R
(1933), Fmfrr Sofifrmd (mifaw) |

38, ST W fewrongon s (6571), AWt
hfrt (ediwgrfa®)

Ho L4-Fu/7y9-—Tmgafa frwifea sabvar &1 gadt gwawafz

#y fafrsz & & Foaey 0 “fafircr T@r dew” qgd OTW EA W

LA R 2GR IR

1. e aerger omrer ged (ko ATe 3516), e AT Al
(Frar-frmer)

9. FTAFTIT REw AG dopw, 0 NHe, (000303 TH)o
!.Tlfo o |

. ded, qd Ry aTew (3wss), AT

4. HMozier www oprta frg o (mde Ao g42u), WWE

ATT |

[

5. Atz wad worx frg (wrde Ate 12337), weEEET
6. dfeae #97 wAvA fag AEA (nHe wiTe 586,
To WHo Hro |

. AffEire wRA RO A RY (THo WTe 1uu7),
To THo {ﬂ'u ]

9. MMrrier wober 1 fag fagy (wrie #ro 12104), whgl

9. @ftxdv wier TEAET AT AARAT (ATEe Hie 101009)
T

~3

10. @fedvz &= TR Ay JF (Ao "o 7746), EebET
11. e wdm dwm fog g (e dro 12135),
Thet |
12. Kfemdvr FAF AramA A% AmEEs (ke dAre 12110,
AT TCFEH |
12 #fEdve ®iw W1i% FR BT (mmke e 11540),
TR |
14 Afrzdee FdAw (FAY) ST AR T (THe Ao 1171),
To UHw !ﬂ'c
15. AfEare Fa wfw W TEr (mfe #We 6852),
%o uqo %o |
16. Afedee 797 wefor gare feav (wrdo Yo 11535),
g1 |
17. @fedAz wd= mefas idm@ foeararrg (wrfo #to 4540),
mifeern

WITT &7 T9a, 419 31, 1979 (49 10, 1901)

[ o [t o

18. Affedrz e 77 fqg a9 (Arfo dto 12013), W
TIEHA |

1 Affraer §79 94 T9F 31d@ (MTHe Ao 2481), To TH
Afo

e T FemT wAar WA (TR WiTo 780),

Ty T'l"'lTu?f]'o I

21 AT T 3747 fag &3 (Fme e 13097),

T

22 FHELCAWRTA THOIGA FOY (1015 1070), ATEo OFo |
25 AWATEL  ANTUA AT AT (50128 Ue),
e U0 |

. HHTEY BE FATT AT (60056 HT) FEo U2 |
. TEM ARET HEAL (60086 U0 ), HTfo TR |

AT FATTL TFET 7% A3 (75066 57), Ao OFo |

27. fan mwET AT fgg, dte vRe (5010), TIE
(e )

28, P TareT gEMAIfR T T (5616) dmifas € Al
(wifad) |

20 VAT HATHT IT 900 TS, AT A% (5780), IIG (A077Z) |

Ju. fan wamse a@A frg (ssv4), Awife g
(mifer®)

31 #A7 Hiza g ama (ke "o 12634), MiEAL )

. HTT (AR FHAT T4 TEFT (o Mo [2788), THo
Tdo THo |

57 qAE At A (e Mo do3u2), TFEAET (o mo)
JoTe A1 LA A (Ao Ao 19687 Fo ), FAfAaT |
35, AFT At BT 17 (Ao Wro 19830 ™0 ), TR 1

5, ERATET e fofae gare F1dd(58104), aifearfew
. AeEd g7 (wife Hro 33195) mifeAR

. Wo Ule 37654 framaae HIC  ®Hg AigrRa 414,
FATIT |

61
49 Fo Ale 25924 TAIT AT FITWA WIATH, AxTq TR
(mear-fam) o

1 To Ao 71117 A §o Ao Frg, frasy |

41 Wo ATo 78145 AT GAIW HOAfA qwAdIzA TR,

T

208080 AFE AHEAT, FoOIl [T+ ATqAAT  weeg e e
{(FFavTT)

43. 236735 97 A0z KA ATH 941 graer, wEw fwe

44 283406 FRATTA T FIFT (75 o fpax (e wow

THo DHo ¥5§h e ) |

AW X A,
renfr & g-afan
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pLREIE i
wias Wiy surfas AR far
TE fawefr, fratd 31904 1979
EpE:)

Fo 170112[/79-Te whe e (IV)——wredm a7 #71 &
fofrmg wy i & fom 1970 @ ST FoT WTERT g1 &7 e ATt
gfRReT v & fom sy Sewrd & foro ganfimey oo g

1o gA o & afvora & s 97 Wit @ are e
1 FHUTAN gT 9y few o Sifew & fafee & Smosin
wagfan st o7 smgiew ww osfedt w0 el &
fom frfedi & mmem woer g fauifea ®a 1 Gy swad

5o /Y ATE AT Wi ag ez frmer & afvfirel
% fruffer g & o

T ®Y AT MY ww s grer fquifa o S

3, IEEATT T A7 —
(%) wra &7 aerfor g, ar
(=) vy £Y ST Y, 4T
() Ev WY WSy, AT

() Gur faset moomdt gt S WiRd § wavAr ® # TgH Al
BT & 1 TG 19062 TG WA MIIAGTET, AT

(%) "ATwe quw sfw &Y S aeA & eurdy sqy gy
weT ¥ miwets, #wf, s, €@, gole, @g%3 aueng,
gt Sfern, ey o sfwefear & qdf o Al e
femamTe T wmETaY |

777 FoveE (W), (1), (%) ®v (&) a0t & graaq 7y A
IFHTEAT & TR A AYFT g1 T Ty e ST g
Sucull

T AT F1 WY 9% odvar @ nae s ear § e
A AEAN IACAS AT § AT WOTE By fRe ey fyafe
SEITT WG ORI 8 Graed § TEAT  JRI-T9 ST . far
ST & ETE G AT W AEAT

4. (%) oA fon wraw § % 99 w1 S 1979
w1 207 gy ST URET PG 2oaw AgEE), @ SEwTAE 2
e, 19534 T AT 1 AT, 1959% ATE WY OBWT @r

(&) 35 fmifer wfpem wg & Freafirfa feafaai =
wE & o AT &

(1) aty gearzam Fwdr weqgfam sty ar sggied w7 arfa s

grat sfies o wflos g 2

(il) afy swigaeqagd @ wifFerw (ua & 3m) &7
Frexfas freatfg safrg Fredv ag 1 5@y, 1961 W7
25 A, 1971 % @ A wAfg ¥ W w9 w7
W7 WITET AT Wk i wfaw A 99,

(ii1) =fx gedimare segfa o saa wqEiae o st e
Mg 1T, 1964 %C 25 WH, 1971 WaTT w7
wafy & FyT wAgd qEl @ifeea (wa Ever dw)
T qawA T At aratas faeafry =t g wfus
nfis WS TT;

(iv) wfy TEAEETTRETET, 1964 § G AT A E T
LT 1964 BT A1 I0F q15 <THE0 § AT ¥ 28T

TAAMAT FHT AT R WA FEATHA AT A &Y
# Aty safargr o wlawa wias 9 71

(v) =ft Inire wagieT s s s S Sta o
FUAT qla g TRET 1964 F WA fmET SO
FUT | TR 19640 T TG A% AR ¥ Ty
FIET WITA H AT §AT AT HA A0 HA ©T R Wi
srlag gt ot sfgw & wfim o1 ad;

(vi) #fa 9ofEamT 197 1963 Fra1gEs 915 w00 G a0
geaTafAa FUE A AT AT T W A Wively st
g1 <1 wferw & wiew ofrw o,

(vii) afe svdfmare wagfaa afy qaar sqgies s T &1
FIAT AAE 1 AT 1963 FT A7 I9% %17 q47 T AT
SeATAfeRt gYRT WL i WTAT gET A W ¥ AT satee
21 arwfias ¥ afus a@we ¥ ;

(viii) 747 amr & 99 FWUeAl & Ared q owias & Ataw
FAAY A At feely fady 2o s ama A9 F waur worita-
W g ® B Fars & A e groqar 99
aferaery fofe gn;

(ix) vefm wymli # g @t & aoer# afoem me 2w
an W e PRV qm & g wWed R maEr wwifaEs
S8 T EIAT FIATE F AN fwerir gu qur A qfenm-
e fF gn gU AR St ar et o

ElgeitorS
(x) WoT AT A F OX FHACCAT F AT & sliwan dta
q4 AF ST 1971 F qeq wiFewd duy & fqEa gu
#7a% afeme waw fadsg gu &Y, wie
(Xi) AT Q7T F9F G FHACALF AT 7 wfgHT 501
Y AT ST AT 197 1R FT WA TR owg | fagei
3 THE afvoraraEd foieg ou 8 qar aqgiaa et
T sgfar o arfaat &gt
afr 1 FedrEae amatas ®7 q gratafa gAT: e
wfe (fere 70T GdeT T g7) HiE O TEEETT
fa g faraA & Wi AT Ry Wiy far
TAT AITASTT AT TAN-T2 & A7 A Pgaqarm g qArg
1975 ¥ TZY WA TG1 waT, T Faw fav ok 3wt
Frad
(xiii) afs IofEar w7a qa% =Af07 1 77 ywa Fifae
IAET W AT OYFT TR F wAAw GFEmEy av
wifaar, wardy, % e sfenfor ¥ owrefe Qar
wfers & wfws d17 4 ;

(xdi

() et wAar s fantre arva watE wger gerd, 1979
w1 fuffea ot wvg-hm & wlfas s &7 8 9 2w A Ao
guar e wfufras ¥ aeady frea fHaT T ar 41 25-6-75
T 21-3-77 % @I % weAfes s feafy & owefw % g
afusfer wwAfRe w-want ar aeerta gfqafag gaeAr &
Feafead g1 F BT LA AT AaT AR gean wfafran 1971
qr 3HF mea & frwt F v frewmar 7 gur ardm T
T T ofeAr d omaw g ooy wa-drmr s 1 AT o
wher & gafeqr §R Y OF T 5@ w9 9 qfer § deT
FTuTE §OT (W, 1075 HRA™ 1977 Fa7 Frmafy & q
IO MY FA F AR W TGl T mar ¥, galA (Ia)
e Gy drgt) formn (A Ag gn awHTTH WA 9

frraqufy +——vw Fopiam & wrastT | {6 3 -1 9-70 7 1% 19 TIAY
fdr At AT A A iR e A gelt oF A wfew e adt
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[wrr I—ave 1

frr ot | g wear 1 ST fraifor s § w9
feafg #'wz 7€t & oo
5. SWHEETT & 9T WA & &%k AT (% fOMN wuSe g
fanfaa far foraforre &ar dan & sfufem s sarfo o fa-
famerr s oA wfufarm 1vs56 % W 3 % oty farafa-
faemrg & =9 & mer wE GedY wer fimer deqr & v gwetA
famm, vavm fmw, q-famm afme, wfasr s wife fame &
gug fawg % oArg wwas Gl wmm gt sy aaar wfa G
ar ysiifeadl &t e fe g w0fgg
Azl w1 W Swmmr fead oW w1 @
& 41 ¢ G arg w7 T Ay e @ oo & daw W
fifd &7 7 a0 AW OV 9® GOEET Ay geAr ayi (A
& @ur Qur IofrRT ST OAT MR R W 9eW F1 YVEE
HEE % GUET, | OREW 99 F TE @ gem |
qrz-ll favg af+frefadt & e & @ sam oy e
JrdlEETT ®1 A7 oNE B WEW 9T 91 4R AE 9% e
ot I Hgamt 7 F o1f i wEar 7 g gwd fii 9w swdie-
AT we "wegret S0 gt |E odfr afvemr o w1 oET
o T ¥ &@d pw W@ gEeT odtenr § wAw ar gfEa
quw |
6. JrirEEi €1 waEw & atfew & 4w 5§ fwifea wiw waw
ECI
7. @t gREET QLAY YEdT § wTdr or wendr e § w
FT T grg & By ;i & fag fafne vy fageg WGl 7¢7
ot wrefeas a1 s weaw faang 7 g0 @1 I R W wa )
fawmr s vema 1y g wAw & Aifew Temas & d o d fag
A wARA & ST SRS S Stga fEar e
. qfien ® 9z & fwn grdlaar w7 aredE o warear & &l
¥ gravwy wr e wfes g
g [l FedtEaTe &1 Q06T | qF % gt ded  fagr et
W e 5 A% mw wae £ adw wAr-Ts  (enfefiwe wmy o
fer) mEr g
1o, afy fwdy gufmae &1 owdm ara freafafag et &
forry drefr ot g e Ay sfaa < faw gy 5 9w —
(i) Fely ¥y e A waAr grrEEr E fae quga wra e
¥, waar
(i1) v aEer Feadear 41 e, waa
(iii) freYy ey =afeg ® eww w9 o mma wvr E, awar
(iv) =T swrora@ AU swr e seqa feug fom A et
£1 fawrer war gl st
(v) A an we aFae g A et sgeqd oo s feamn
#, wgan
(vi) wherrd st geeEET  fan ey sea i s
wfsa somt w were e . sam
(vit) o & swa aafaa qii wIg gY, SEET
(viil) F= g (#t) T stA T g gt ST weee AT
F ATAwE UTOT ATEL, qHAT
(ix) o w7 5T fefy weETC BT yEd AR ot g, WAt
(x) wéran savr % fao omien g Pk wdara
R CER R e i i A e R T B
g1, W

(x1) 3TdF1 =ovi A Ffemfad adft waar fmdy SFd € g
AT A % [0 TR 1 wue v, & e -
faw mfwdir (Gfwaa srdmgme w=may =7 5aar & AT
IoH AT AT TE—-
(%) wsootr grorgw ohet § (e ag 9wiaae 2, d5i %
7 WG AT o @wan 2, s

(=) 3% weard T e uw fafefare mafy & fqo

(1) sodtm grer =y stoy sty Ber o advery wRAT 9md &
form,

(1) a=drg avFreara sy sef fRdr oy Atedt &
iAot T awar § oy

(1) afaxg &R & wdlw 7@t TAT GE0H § & eud v g
gaoed faet ¥ wdta smatas wriard £ = awd §)

11 st gefmas ffaT o d ww gaen wEw W s
FL A fRgr e g fai & fafesa 79T 370 o el
g I AARFR T AT Yo |

o wag & fw aft W % sAegeR weAgfae sfad
T 77 AT & Iediaere w7 smigat & fam smafie i
®1 WO A AT T F wrarw o eatRy dsard syfemer vt
B AR F AQ TEr AT o gEE A Wae gy eql # 4
e wafar sl a1 gt e fadt & gefaard
SR qreor 48 ATARETR F 7, qET A wwar

12 aiedr Farg W IEERAT R TR0 ST A 6% &
ST TCARAr % ¥ g @ amdm e w e & 9 g
AR g7 AWl Y wAsT G F AT O ETG gHE SEm
o fefmt s g s % for spiar & Wik @ frafrat
ot warefse fefrdt &1 w3 F1 fmig fear I & 3ast dmas
g

T wfE wrATes e A sy mie O st o et
# foar wrefern Fefmalt o svan o seyfam wfai s smafaa
w9 Arfadt F gedEAre W e A gwaEf @ mday Serd s
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PRESIDENT'S SECROTARIAT

New Delhi, the 26th January 1979

No. 12-Pres/79.—The President is pleased 1o approved of
the awurd of 'Param Vishisht Seva Medal” to the under-
mentioned petsonngl [or distinguished service of the most
exceptional order :—

1, L. Gen. Diyal Chand Sachdeva (MR 384), AVSEM,
AMC, (Retd.),

2. Lt. Cen. Bitadavolu Dwga Prasad Rao (MR 247),
AMC. (Retd.).

3. Viee Admiral Nar Peti Datta, AVSM (00024 B).

4, Air Murshal Dilbugh Singh, AVSM, VM (2998),
Flying (Pilat).

5, Air Marshul Idandas Wurhomal Subhaney, AVSM
(2607), AE(L), (Retd.).

Maj. Gen Vijay Chuwader Khanna (IC 1061), Signuls.
Maj. Gen. Sat Gur Payara (IC 1479), Artillery,
Mai. Geno Satnam Singh Opal (IC 1572), Aatillery,

. Muj. Gen. (Miss) Gertrude Alice Ram (NR 680881),
Mns (Retd).

10, Muj. Gen. Mohan Dev Mehra (DR 10007), Army
Dental Corps (Retd.).

11, Maj., Gen. Mahesh Chandra Gupta (MR 41‘)) ANMC
(Retd.).

12. Surgeon Rear Admiral General Justin Kenneth Peck
(75007W ).
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13, Air Vice Marshal Harkiishan Lal  Kapoor, AVSM

12165), Administrative,
14. Alr Vice Mushal  Vetlakkorumakakny — Sivairania
Narayana, AVSM, VSM, (3549), AE(L).

No. President is pleased (o approve of
the award of the “Ati Vishisht Sever Medal” to the under-
mentioned personnel  for distinguished service of an excep-
tipnal order :—

1, Brig. Edaythumangalum Narayanan Ramadoss (1C
SM., Signals

b

. Brig. Sudarshun [al Molhotra (IC 4789), Infuntry.

. Brig. Mohinder Pal Sitgh Mann (IC 4907), Guards.

Brig. Suresh Chandra Misra (1€ 6309), JAG's Depart-
menl,

£ W

tn

. Biig, Saligram Gangadharashostry Krishnamurty ' (lC
5889)., Engineers.

6. Brig. Arunuchala Balasubramanian (1C 5062), Signals,
7. Brig. Nirmal Sondhi (IC 6130), Artillery.
8. Brip. Munohar Lal Garg (1C 9162), EME,

9. Vrig. Francis Regis Campos (1C 5566), VSM, Madras
(Retd),

10. Brig. Iq]:ml Singh Dhillon (IC  1544), Armoured
Corps (Retd.).

11. Bng Prithvi Raj Gulati (DR 10012) Army Dental
‘Corps (Retd,).
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12, Brig. Vusappanavare Dhruva (1C  4225), EMLD 9. T, Col. Jawahar Tal Malhotra (JC 10109), Infantry.
(Retd. ). .
10. Lt, Col. Ram Nath Bakshi (1C 7746), Intantry,
. ., o ' . , .
13. ?E‘ﬁd;hw Charan Lul Malik (IC 6324), tngincers 11, Lt. Col. Punjab Singh Dhunkher (IC 12135), Infun-
try.
14, Brig. Kunduvara Sankaan kulty (V. 44), RVC, 12, Lt. Col. Diwan Chand Saraswat (1C  12110), Raj
(Posthumous). Rufles.
15, Commodoie Kewal Kkrishan Nayyar (00054Y), 13, Lt. Col. Virendra Singh Dogra (IC 11540}, Infantiy.
16. Commodore Om Parkesh Shaima, YSM (60029 B) 14, Lt. Col. (Miss) Kripal Kuaur Sandhu (MR 1171),
. AMC,
17. Air Commodore Mulk Raj (3518), Medical, ’ EAE
. N . Lt Col. Satish Chandar Taxaly (1C 6652), EME,
[8. Air Commodore Johney William Greene, Vr. C., VM, 15. 1t Col. Satish Chandac “Laxili 0
. {4093) Flying (Pilat). 16. Lt. Col. Sutish Kumar Tssar (JC 11535), Kumaon.
19. Air Commodure Mun Singh, VM, VSM (4094), I'ly- 17. Lt. Col. Edwin Anthony Chinnappa Naidu (IC 4546),
mg (Pilot). Artdlery.
20, Air Commodore Kanwal Krishan Malik, VM (4335}, 18, Lt. €Ol semar Swgh Chandel (IC 12013), JAK
Flying (Pilot). Rilles,
21. {\ir Commodore Manject Singh Judge, VSM (3709), 19. Lt, Col. Sudhir Chandra Das (MR 2481), AMC,
ogistics,
. ) . 20 Lt. Col, Kalyan Brala Roy (MR 780), AMC,
22, Col. George Victor Eammanual Masilamani  (IC . L ] Lo
4522), sikh Light Infantry. 21, Lt. Col Kulbir Singh Sethi (IC 13097), Fngincers.
23, Col, Wilbur David (JC 5110}, Signals. 22, Cdr. Sashikunt Purushottam Joshi (40154H), IN,
24. Col. Muhendar Singh  Sodhi  (IC 4459), VSM, 23, Cdr. Narayanan Balgopala Surm., (50128A), LN.
Juards, .
Guards 24. Cdr. Virendar Kumary Mohan (60056 R), LN.
25, Col, Satyu 't araya o5 ) 3i ,
[ ynmurty Narayan Attesh (1€ 5179), Signals, 25. Cdr. Verghese Koithura (60085H), LN,
26. Col. Sussi Inder Si : ‘tiller
Co wsi Inder Singh Bal (1C 6158), Artillery. 26, Surgeon Cdr, Praphulla Chindra Mandsd (75066B),
27. Col. Vidyvadhar Vishnu Dhavale (IC 6246), Arlillery, I.N.
28. Col. Bam Pul Singh (IC 3234), JTAK  Rilles, 27. Wg. Cdr. Satwant Singh, VM (5010}, Flying (Pilot).
29. Col. Ved Prakash Bhasin  (IC  6903), Infuntry 28. Wp. Cdr. Kunnathidathil Sanjeevan (5615), AE (M),
(Retd.). ’ 29. Wg, Cdi. Dev Naith Rathore, Vr.C., (5780), Flying
30. Col. Hasta Bahadur Rai (IC 4053), Infaniry (Retd:). APilot).
31. Col. Kirpal Singh Brar (IC 4099). Infuniry (Reld,). 30. wing Commamder  Yadavendra Singh (6394), AE
B ' (M)
32. Col. Nohui Singh Rathore (IC 51235), ASC (Posthu-
mous). ) osthu 31, Maj Mohan Singh Boah (IC 12634), Artillery,
33, Capt Gulab Mohanlel Hiranandan;, NM, (00123 8), 32. May, (Miss) Kamala Devi Gurung (NR 12788),
1L.N. MNS.
34, Capt. Sukhmal Jain, NM (00130 W), LN, 33, Ma). Nripendra Nath Gupta (TA-40522), Infantry
. . (TA ).
35. Gp, Capt. Kumarapalayum Ramusubramanyam Natar
rajan, VM, (4270). AE (M). 34, Maj. Sona Ram Choudhary (i1C 19687K), Enginters.
36. ‘L}"f;)l.oﬁapt. kshirode Krishna Sen, VM (4495), Flying 35, Maj. Lila Krishan Vij ([C 198301.), Engineers.
37. Wp. Cdr. f\PpilkLI(lall Jayaraman  Srintvasan,  VSM 36. Squ. Ldr. Shishir Kumer Chaturvedi (5814), Logistics,
(4933), AL (M), 37. Capt, Sudhir (1C 33195), Artillery.
38, ?\cin (]I:L:I', Sivaramakrishan  Chundiamouli  (6571), 38. JC-37656 Resaldar Ma). Watch Mohd. Khun, 61
’ ' Cavalry,
No. I4-Pres 79 —The Preident iy pleased to upprove of 39 JC-25924 Sub. May. Kargut Chhospel, Ladakli Scouts,
the awurd of the "Vishisht Seva Medul™ 10 the undermemioned (Retd.)
personnel for distingwished scrvice of a tuzh order ;— '
I. Col. Balwunt Renukaden Mulav (IC  3516), AOC 40. JC-71117 Sub. T. G. Samuel, Signals.
td. . R
(Retd.). 41. 1C-78445 Nb. Sub Gorripaty Jaganmohanpy Rao, Engi-
2. Actg. Capt, Goorge Kailuth, NM. (00303 N). I.N. neers.
3. Gp. Capt. Surya Dev Pathok (3988), Accounts. 42, 2(1{898() WO Krishna Jlyer  Noarayanan  Instrument
4. 1t Col, Jugjit Singh Cheema (IC 6422), Armourcd Hitter (Pusthutmons).
Corps. 43. 236735 JWQ Gopi Chand Chhabra, Radar Titter.
5, Lt Col. Baldev Singh (1C 12337, antry, - .
‘ . SO Intantry 44, 283406 Corporal Chundra Mohan Pilled,  Workshop
6. Lt, Col. Amarjit Singh Chahal (MR 3586), AMC. IFitter (C&SMW). -
7. 1t. Col. Harkrishan Lal Kher (MR (0075, AMC. K. R. GUPTA,
8. Lt. Col. Bachan Singh Sirohi (1C 12108). lufautry.

Dy. Secy. to the President.
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MINISTRY OF HOME AFFAIRS

(DEPARTMENT OFF PERSONNEL AND ADMINISTRA-
TIVE REFORMS)

RULES

New Delhi, the 31st March, 1979

No. 17011/2/79-A1S/IV.—The rules for a competitive
examination to be held by the Union Public Service Commnis-
sion in 1979 for the purposc of filling vacancies ir the Indian
Forest Service are published for general information,

1. The number of vacancies to be [illed on the result of
the cxamination will be specified in the Notice issued by the
Commission, Rescrvations will be made for candidate be-
longing to the Scheduled Castes and the Schedu'ed Tribes
in respect of vacancies us may be fixed by the Government.

2. The examination will be conducted by thc Union Public
Service Commission in the manner prescribed in Appendix I
to these rules,

The dates on which and the placgs at which the cxaminalion
will be held shall be fixed by the Commission,

3. A candidate muost be either—
(a) a citizen ol India, or
(b) a subject of Nepal, or
(¢) a subject of Bhutan, or

(d) a Tibetan refugec who came over to  ladia  before
the Ist January, 1962, with the intention of per-
nwnently scttling in Todia, or

(e) a person of Indian origin who Has migrated from
Pakistan, Burma, Sri Lanka, East African countries
of Kenya, Ugandu, the United Republic of Tuanzania,
Zambia, Malawi, Zairc and FEthiopia and Vietnam
with the intention of permancntly setting in India,

Provided that a candidate, belonging to categories (b),
(¢), (d) and (e) above shall be a persvn in whose
favour u certificale of eligibility has been issued by
the Government of Indin.

A candidalec in whose case a  certificate of elupbility is
necessary may be udmitted to the examination but the offer
ol appointment may be given only after the necessurv eligibi-
lity certificate has been issued to him by the Government of
India.

4.(a) A candidite must have attained the age of 20 years
and must not have altaincd the age of 26 ycars on 1st July,
1979 i.c. he must have been born not earlier thun 2nd July.
1953 and not later than st July, 1353,

b(b) The upper age limit prescribed above will be  relax-
able 1 —

(i) up to a maximum of live years if a candidale be
longs to a Scheduled Caste or a Scheduled Tribe;

(i1) up to A maximum of three years il w candudale is a
bona fide displaced person from cistwhile East Pakis-
tan (now Bangla Desh) and had migiated to Tndia
during the period between Ist January, 1961 and
25th March, 1971;

(iil) up to a maximum of eight vems i 2 candidate
belongs to a Schedule Caslc or a Scheduled Tribe
and is 2180 a bonu fide displaced person fromerst-
while Last Paistan (now Bangla Desh) und had
migrated to Tndia  during ' the period between
January, 1964 and 25th March, 1971;

(iv) up to a maximum of three years it a candidate is a
bona fide repatriate or a prospective repatriate of
Indian origin from Sri T.anka und has migrated 10
India on or after 1st November, 1964 or is to migrate
to India under the Indo-Ceylom Agreement of Octo-

(v) up to a maximum of eight years if a candidate be-
longs to a Schedaled Caslc or a Scheduled Tribe
and is also bona fide repatrinte or u prospective
repatriate of lndian origin irom Sri Lanka and has
migrated to India on or after st November, 1964,
or is to migrate to India under the Indo-Ceylon
Agpreement of October, 1964;

(vi) up to a maximum of three years if u candidate is a
bonua fide repatriate of Indian origin from Burma
and hus migratled to Indian on or after Ist June,
1963;

(vii) up to u maximum of cight years il a candidate be-
longs 10 a Scheduled Caste or a Scheduled Tribes
and is also a bona fide repatrinie of Indian origin
from Burma and has migrated to Fndia on or after
Ist June, 1963;

(viit) op 1o a maximum of three yeurs in the case of Def-
ence Services personnel, disabled in operitions during
hostilities with any foreign country or i a disturbed
arca and released as a consequence thereof;

(ix) up to a maximum of e¢ight years in the case of
Defence Services personnel, disabled in operations
during hostilities with way [oreign country or in a
dislur%)ed area, and rclemscd as a consequence there-
of, who belong to the Scheduled Custes and the
Scheduled Tribes;

(%) up to a maximum of three years in the case of
Border Security Force personnel disabled in opera-
tions during Indo-Pak hostilities of 1971, and released
as a consequence thercof; snd

(X1) up to a maximum of cight years in the case of
Border Security Force personnel disabled in opera-
tions during Indo-Pak hostilities of 1971, and
releascd as o consequence thereof who belong o
the Scheduled Castes or the Scheduled Tribes,

(xii) upto a maximum of three years if a candidate isa
buna fide repatriate of Indian origin (Indian Pass-
port holder) from Victpam as also a candidate
holding emergency certilicate issued to him by the
Indian Embassy in Vietnum and who arrived 1m
India from Victqam not euarlier than July, 1975.

(xiil) up to a maximum of three years if a candidate is of
Indian origin and has migrated from Kenya, Uguu.
and the United Republic of Tanzania or who is @
repatriate of Indian origin from Zambia, Malawi,
Zuire and Ethiopia;

{¢) A candidate who exceeds the prescribed upper age
limit on the crucial date viz., 1st July 1979 and who was
detained under the Muaintenance of Internal Security Act or
was arrested or imprisoned under the Dcfence and Internal
Security of India Act, 1971 or Rules thercunder during the
period of [nternal Emergency between 25-6-75 and 21-3-77
on account of alleged political activilies or associution with
crstwhile banned organisations and thus prevented from
appeuring at the examination while he was still within the age-
limits preseribed for admission to this examipation, will be
cligible 10 appear at the examunalion subject to the condition
that he should not have sat for i.e. (he should have foregone)
the examination at least once during the period betwecn June
1975 and March, 1977 for which he was eligible in all
TCAPCCLS.

NoT1e,—Under this concession, which will not be admissible
for udmission to any examination held after 31-12-1979, and
more than one chance will be allowed.

SAVE AS PROVIDED ABOVE THE AGE LIMITS
PRESCRIBED CAN IN NO CASLE BE RELAXED,

5. A candidate must hold a Bachelor's degree with at
least one of the subjects, namely, Botany, Chemistry, Geo-
logy. Mathematics, Physies and Zoology or a Bachclor’s
degree in Agriculture or in Engineering of any University
incorporated by an Act of the Central or State lcgislature
in India or other educational institutes cstublished by an Act
of Parliament or declared to be deemed as a University
under Section 3 of the University Grants Comimission Act,
1956 or possess an equivalent qualification,
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NoTE T---Candidates who have appcaicd ot an examina-
tion the pnssing of which would rende) them cducationallv
qualified for the Commission’s ¢xamination but have not been
informed. of the resul{ as also tne cundidates who intend to
appenr at such a qualifying examination will NOT be eligible
for admission o the Commission’s cxamination.

No1e IT.—Tn exceptional cuscs the Union Public Service
Commission may treat a candidate who has not any of the
foregoing qualifications, as n qualified candidate provided
that he has passed cxaminations conducted by other institu-
tions the standard of which in the opinion of the Commission
justifies his admission to the examination.

6. Candidates must pay the fee prescribed in para § of
the Commission's Notice.

7. All candidates in Government service. whether in a
permanent or in  temporary capacily or as  work-charged
employces. other than casual or daily-rated employces, will
bhe required to submit a ‘No Objection Certilicate’ fiom the
Head of their Office/Department in accordance with the
instructions contained in para 2 of Annexure (o the Com-
mission's Notice.

8. The decision of the Commission as to the eligibility or
otherwisc of a candidate for admission o the examination
shall be final,

9. No Candidate will be admitted to the examinations
u_nless he holds a certificate nf admission from the Commis-
sion.

10. A candidate who is or has been declared by the Com-
mission to be guilty of :—

(i) obtaining support for his candidature by any mcans;
or

(ii) impersonating; or
(iii) procuring impersonation by any person; or

(iv) submitting fabricated documents or documents
which have been tampered with: or

(v) making statements which are incorrect or raise, or
suppressing material information; or

(vi) resorting to any other irregular or improner means
in connection with his candidature for the exami-
natlon; or ...... ........ ......

(vii) using unfair means during the cxamination; or

(viii) writing irrelevant matter, inchuling obscene langu-
age or pornographic matfer, in the script(s); or

(ix) misbhchaving in any other manner in the examina-
tion hall; or

(x) harassing or doing bodily harm to the stall employ-
cd by the Commission for the conduct of their eXa-
minations; or

(xi) attempting to commit or as the case may be, abett-
ing the commission of &ll or any of the acts specifi-
ed in the foregoing clauses.

may, in addition to rendering himself lLiable to criminal pro-
sccution, be liable—

(a) to be disqualified by the Commission trom the
examination for which he is a candidate: or

(b) to be debarred either permanently or for n speci-
fied period—

(i) by the Commission, from any cxamination or
selection held by them:

(ii) by the Central Government, from any employ-
ment under them: and

(¢) if he is alreadv in service under QGovernment, to
disciplinary actlon under the appropriate rules.

11. Candidates who oblain such minimum gualifying marks
in the written examination ps may be fixed by the Commls-
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sion in their discretion shall be summoned by them for an
intciview for a personality test :

Provided that candidates belonging to the Scheduled Cas-
tes or Scheduled Tribes may be summoned for an interview
for n personality test by the Commlsqion by applying reluxed

stundards if the Commission is of the opinion that sufficient

number of ¢andidates from these communities are not likely
to be summoned for interview for n personality test on the
busis of the general standard in order to fill up the vacan-
vies reserved [or them.

12, After the examination the candidates will be arranpged
by the Commission in the order of merit as disclosed by the
agpregate marks finally awarded to each candidate and in
that order so many candidates as are found by the Commis-
sion to be qualified by the examination shall be recommend-
ed for appointment up to the number of unreserved vacaneies
decided to be filled on the results of the examination.

Provided that candidates belonging to the Scheduled Castes
or the Scheduled Tribes may, to thc extent the number
of vacancies reserved for the Scheduled Castes and the
Scheduled Tribes cannot be filled on the basis of the
general standard be recommended by the Commission by a
relaxed standard to make up the deficiency in the reserved
quota subject to the fitness of these candidates for appoint-
ment to the Service, irrespective of their ranks in thc order
of merit at the examination.

13, The form and manner of communicntion of the result
of the exnmination to individual candidates shall be decided
by the Commission in their discretion and the Commission
willlnot enter inlo correspondence with them regarding the
result.

14. Success in the examination confers no right to appoint-
ment unless Government are satisfied after such ¢nquiry as
may be considered necessary that the candidate, having re-
gard to his character and antecedents, is suitable in all res-
pecis for appointment to the Service.

15. A candidate must be in good mental and bodily health
and free from any physical defect likely to interfere with
the discharge of his duties as an officer of the Service. A
candidate who after such medical examination as Govern-
ment or the appointing authority, as the case may be, may
prescribe is found not to satlsfy these requirements, will not
be appointed. Any candidate called for the Personality Test
by the Commission mav be required to undergo medical
examination. No fee shall be payable to the Medical Board
by the candidate for medical examination.

NOTE.—In order to prevent disappointment candidatcs are
advised to have themselves examined bv a Government
Medical Officer of the Standing of a Civil Surgeon, before
applyiny for admission to the examination. Particulars of
the nature of the medical test to which candidates will be
subjected beforc appointment and of the standards required
nre_given in Appendix TIT to these Rules. For the disabled
ex-Defence Scrvices personnel and Border  Security Force
personnel disabled in operations during the Tndo-Pak hosti-
lities of 1971 and released as a consequence thereof, the
.qtum_im‘dq will he rclaXed consistent with requirements of the
service.

Attention is particularly invited to the condition of medical
fitness involving a walking test of 25 Kilometres in 4 hours
in the case of male candidnes and 14 Kilometres in 4 hours
for female candidates.

16 No person—

(a) who has entered into or contracted n marriage with
a person having » spouse living, or

(b) who having a spouse livine. has entered mnto or
contracted n marriage with any person.

shall be eligible for appointment to service.

Provided that the Central Government may, if satisfied
that such marriage is permissible under the personal law
applicable to such person and the other party to the marriape
and there are ether grounds for so doing: exempt any person
from the operation of this mle,
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[7. Candidates are informed (hat some knowledge of Hind:
prior to entry into seivice would be of advantace in passing
departmental cxaminations which candidates  have  to tahe
after entry into scrvice.

18, Brief particulars relating to the Service to which recruit-
ment is being made through this examination are given in
Appendix T

K. L. NEGI.
Under Secv

APPENDIX [

Plun of the Examination

The competitive examination for the Indian Forest Service
comprises :—

(A) Writlen examination in—

(i) two compulsory subjects viz., General English and
Genernl Knowledge [See Sub-Section (a) of Section
II below]—Maximum marks : 300

(ii} a selcction {rom the optional subjects set np 10
Suh-Section (b) of Section IT helow. Subject to the
provisions of that Sub-Section candidates must tak~
any two of those subjects—Maximum marks : 400

(B) Interview for Personality Test (vide Part B of the
Schedule to this Appendix) of such candidates as may be
called by the Commission—Maximum marks : 200,

SECTION 1
Examination Suhjects

(a) Compulsory subjects vide Sub-Section A (i) of Section
I nbove :~— ‘

Maximum

Marks

(1) General English 150
(2) Genernl Knowledse ‘ 150

(b) Optional subjects vide Sub-Section A (ii) of Section 1
above :—

) -Subjcct Code No. Mnxti::rl]r(:
Agriculture 01 200
Botany 02 200
Chemistry 03 200
Civil Engineering 04 200
Geology 05 200
Aprricultural Engineering 06 200
Chemical Engincering 07 200
Mathematics 09 200
Mechanical Engincering 10 200
Physics 11 200
Zoology 13 - 200

Provided that the following restrictlons shall apply to the
ahove subjects :
(1) No candidate shall be allowed to take both the sub-
jects with codes 01 and 06;

(ii) No candidate shall be allowed to toke both th»
subjects with codes 03 and 07,

Noio.—The stamdard and syllabl of the subjects mcmlonqd
abyve aie give in Part A of the Schedule  to this

Appendix.
SECTTION TII
General
1. ALL

UESTION PAPERS MUST BE ANSWERED
TN ENGLISH, .

2. The duration of cach of the papers referred o i Sub-
Sections (a) and (b) of Section II above will be 3 hours.

3. Candidates must writc the papers in  their own hand.
In no circumsiances, will they be allowed the help of =1
scribe to write the answers for them.

4. The Commission have discretion to fix gualifying marks
in any or all the subjects of the evamination,

5. If a candidate’s handwriting is not easily legible &
deduction will be made on this account from the tota] marks
otherwisc accruing to him.

6. Marks will not be allotted for mere superficial know-
ledge.

7. Credit will be given for orderly, effective and exact
expression combined with due cconomy of words in all sub-
jects of the examination.

8, In the question papers, wherever necessaly, questions
iavolving the Metric System of weights and measoares only
will be set,

SCHEDULE
PART A

The standard of papers im General English and General
Knowledge will be such as may be expected of a Science/
Fngineering graduate of an Indian University,

The standard of papers in the other subjects will appro-
ximately be that of the Bachelor's degree (Pass) of an Indian
University.

There will be no practical examination in  any of the
subjects.

GENERAL ENGLISH

Candidates will be required fo write an cssay in English,
Other questions will be designed to test their understanding
of Lnglish and workmanlike wse ol words. Pasaiges will
usually be set for summary or precis.

GENERAL KNOWLEDGE

General Knowledge including kaowledge of current cvents
and of such muatters of every day observntion and experience
in their scientific aspects as may be cxpected of un edu-
cated person who has  not made u special  study  of any
scientific subject. The paper will also  include question
on History of India and (E:eogrnphy of & nature which candi-
dates should he able to answer withoul speciul study.

NoTr.—The paper in Genernl Knowledge will consist of ob-
jective type questions only, For delails including
sample questions, please soe candidates’ information
manual at Appendix IV,

AGRICULTURLE—(Cuode—01)

Cundidates will be required to anmswer questions fiom
Sectlons (A) and (B) or Seciions (A) and (L) below

(A) Agricyltural Economijcs

Meaning and scope of agricultural cconomics, significance
of study and its relationship with other sciences. importance
of ugricultre in Indiaa economy, contribution to national
income., comparison with other countries, studv of signiflcant
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economic problem; in Indian agriculiual production market-
ing labour, credit cte.

Nature of sudy of farm  management, its meaning and
sconc, relation to other physical mwad  wocinl  scicnees, con-
cepts and basic principles in farm manaeement.  ‘Types ond
systema of [arming-delermining factovs,  Planning for profit-
able use ol larnd. water, labeur and equirment methods of
measuring farm efliciency. nuture inad purpose of farm book-
keepine, Tarim pecords ool accounts.  finapeial  accounting,
enterprize acoounting and complete cost accounting,

(B) Agronomy

Crap Production—T:tailed study  of  KITARTF  crops;
Paddy. Maize, lowar, Raira. Groundunt, Til,  Cotton, Sun-
hemn, Moone., Urd with  reference 1o their  introduction,
distribution, seedb~d  preparation, improved varielics sowing
and sced-rate infer-cuture  hapvesting  and physical inputs
of production of crops.

Detoiled stu?v of importan{ RART crops:  \Wheat, Barley,
Gram, Mnustard, Suoarcane, Tobacen,  Berserm,  with refer-
ence (o their orivin, history, distribution  soil aad climate
requirements secdbed preparation  impmyed  varieties, sow-
Ing and sced-rate interculture,  harvesting storing physical
inputs of crops.

Weeds and Weed Control-—Clas<ificition of weada: habitat
and characteristica of important  weeds of Indin.  Tnjurions
effects and Tosses cansed by weeds,  chiel aeeucies of weed
dissecmination, cullural hiolegical and chemical control  of
weeds.

Principles  of  Trrieation and Thainaee - Necessity and
sources of irrigition water  water  teomirements of  crops
common water 1if(s, duty of water, prevention of wastage
of irrieation water. svatem and methods of irrigation  ad-
vantage @ limitations of cach method,  Measurement  of
irricution water, Soil moistre dilferent forms of soil mois-
turc and their importance.  Drainage and ity necessily, harm
cansed by excessive water methodys of droinnge.

(CY Soil Science & Soll Conxervation

Definition of soil, its muin components, soil profile. soil
mineral colloids, cation exchaage capacity, hase saturation
percentape on eachrnge,  essentinl witrients for  plant
growth, their forms in the snil and their role in plant nutri-
tion 8ol organic matter. its decomnosition and ity ellect
on soil fertility. Acid and alknli soila, their formation and
reclamation. Tffect of oreanic manures. gremy manires and
fertilizers on soil propeitica  Properties of common nitro-
genous, phosphatic and potassic fertilizers,

Mechanical composition anl seil terture, soil nore space,
il structnre, soil water, types of soil  waler,  its retention
movement, availability and mensurement of soil water, Soil
temperature. soil air and it< importance, Soil structure, its
foﬁmq and their effect on the physin-chemicnl properties of
soil.

Soill Morshology and Soil  Surveving—Fucth's crust; soil
forming rocks and mincrals: their  comnosition  and import-
ance in soil formaticw.  Weatherine of rocks and minerals:
factors and processes of soil formation, oreat soil grouns of
the world and thefr sgricultura]  imnortance. Study of
Indian soils. Soil survey and ela-sification.

Principles cof  Soil  Conservation—Soil erosion. factors
effccting erosion, soil conservation. suil properties in relation
to ngronomic und engincering practices, land drainnge needs
and practicey for acricaltural Tands, Iand use classification.
Soil conservation. plwaning and prozramme.

BOTANY—(Code—02)

1. Survev of the  Plant  Kinedsm —Dilfrrence  between
animaly an . vlants;  Characteristics of  Hving organism;
Unicellntar and multicellular — arsanirm Viruses : hasig of

the division of the plant kinodom

i_!. Mm'plmlog_v_—-T(_ D Unicellulur plants—cell, it structure
and comtents : djvision and multinlication of cells,

4—521G1/78

(i) Multicellular plants—Differentation of the body of
non—vascular plants and  vascular  plaots : cxternal  and
internal morphology of vascular plunts.

3. Life historv.—Of ut leagl one member ol the_following
categories of pluntsi-—Bacteria, cvanophyceae, Chlorophy-
ceac, Phocophyceae, Rhodophyeeae, Phycompyectes, Ascomy-
cctes, Basidiomycentes, Liverworts, Mosses. Pteridophytes,
Gymnosperms and Angiosperms.

4, Taxonony.—Principles of clussification : incipal sys-
tems of classification of angiosperms @ distinctive  featurcs
and an economic importance of thc following families—
Graminca. Schammace. Poalmacen>.  Lilincene, Ormdaceae.
Moraceae. Loranthaceae. Magnoliaceae. Lauraceae Cruci-
ferne. Rosaczne. Tepnmmosoc Rulacene, Mellacene, Fuphor-
hinceae. Anacardincene, Mualvaceae.  Apouvynaceue,  Arcle-
indaceac. Diplerocarpacenc, Myrte oe. Umbelitera-
inbintac. Solanaceae. Rubicene. Cucumbitoceae, Vercanaceae
and Compositae,

5. Plant Physiolagy.—Authotrophy, heterotrophy. Tntpkc of
water and nutrients, transpirations. photo&yn‘hcmw, _mmcral
nutrition, respiration, growth reproduction ; Plant/nnimal re-

lation, symblosis, parasitism, cnzymes, auxims, hormones,
photopariodism.
6. Ilant Patholopy—Cnuse and cure of plant  discases;

Nisense organiams. Virvses, deficiency di-ease; Disense resis-
tance.

7. Plant Frology —The basic facls relntinr: to ecology and
plant geography, with special relation to Tndian flora and the
botanical regions of Tndin.

' 8. Gencral Biologv—Cytolory. Genetics, plant,  hreeding.
Mendelism, hybridvigenr, Mutation Fvoluation,

9, Fconomic Botany.—Fconomic uses of plants, esp. flower-
jnz plants, in relation to human welfare, particularly  with
reference to such vemetahle products like fooderains, pulses,
fruits, supars and starches. oilseeds. spices, heverages, fibres,
woods, rubber drugs and essential oils.

10. History of Botany —A general  familiarity with the
development of knowledge relating Lo the botanical science.

CHEMISTRY —(Code—03)
1. Inorganle Chemistry

Electronic configuration of elements,  Aufbau  principle
periodic clagsification of elements. Alomic number. Transi-
tion elements and their chatacteristics.

Atomic and ionic radii, ionization pofential, clectron affinity
and electronegativity.

Netural and artificial radioactivity, Wuclenr  fission ond
fusion.

Flectronic Theory of valency.—Flementary ideas about
slgma and pl-bonds, hybridization and directional nature of
covalent bonds. ‘

Wernet's theory of coordination compounds, Electronic
configurations of complexes involved in the common metal-
lurpical and analytical operations.

Oxidation, states and Oxidation number. Common  oxidis-
ing and reducing agents. Tonic equalions.

Lewis and Bronsted theories of acids and bases.

Chemistry of the common clements and their compounds
treated especially from the point of view of periodic  classi-
ficntion. Principles of extrunction isolation (and metallurgy)
o important elements.

Structures of hydrogen peroxide diborane, aluminium
chloride ond the important oxyncids of nitrogen, phosphorus,
chlorine and sulphur.

Tnert gases @ Tsolation and chemistry,

Principles of inorganic chemical analysis.
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Oullines of the manufaciure of @ Sodium  carbonate,  s0-
dium hydroxide, ammonia, nitric acid, sulphuric actd, cement,
glass and arlificial fertiligers.

2. Orpanic Chemisiry

Modern concepts of covalenl bonding. Llectron displace-
ments -inductive mesomeric and  hyperconjugative effects
Resonance and its application 1o organic Chemistry.  Effect
of structure on dissociation constants.

Allanss, ullenes and alkynes. Petroleum as a4 source  of

otganic compounds, Simple derivatives  of - aliphatic
pounds  Aleohols, aldehvdes, Ketones. aciils. halides,  esters,
cthors, acud anhydrides  chlorides and  amides,  Monobasic
hydrovy, ketonic and amino  acids.  Qreanometollic com-
pounds and acetoaceti: esters Tartaric  citric maleic  and
fumaric acids. Cirhohvdiades. classification and gencial  re-
actions. Glurose Froetowe aad sucrose,

com-

Stereochemistry @ Opicnl and geometrical isomerism. Con-
cept of conlormation,

Bengene and its imple derivatives @ Toluene, exylenes. phe-
nols, halides, nitro and amino compounds. Benzoic, salicylic
cinnamic. mendelic and sulphonic acids. Atomatie aldeyhdes
and ketones. Dinzo. as0 and hydrazo compounds. Arontalic
subatitution, NMoapthalene, pyriding and quinaline.

3. Plhivdeal Cheppistry

kinetic theory ol rases and sos Tiws,

Moswell™s Taw  of
dis‘ribution of velogitles

Van der Waal's cquation. Taw  of

cordesponding stotes.  Vigueloction of pases, Specilic heats
of gases Ratio of Cp/Cy,
Thermodvnamics; The first Yaw of thermodynamics,  Tso-

thermal and adiabatic expansion. T'athalpy, [Teat
Thermachemia
carmbustion
tion.

capacities.
heats of reaction, formation rolu‘ion and
Calealition of homl energies. Kirchholf cqua-

Criterin Tor spoolancons change, Sccond Taw of Thermo-
dynamicw. Enfropy. Free  energy.  Criteria of  Chemical
e quilibrivm.

folutions. Osmotic pressure. Towering of vapour pressure,
depression of freczineg point,  clevation  of  hoiling  point.
Determination of molecular weights in solufion,  As ociation
dissociation of solufes.

Chemical cauilibrin, Taw of mnss action and ity apnlication
to homavencous amd heterosencous equilimin 1e  Chatelier
mrinciple Tnflnence of temperture on chemical equilibrium.,

Tlectrochemistiv + Farpdov’s Tows of electrolysiss condne-
tivity ol an electrolyie ;: eanivalent conductivity and its varia-
tion with dilntion: <olnbhility of <naringly <aluble salts; elec-

trolvtic dissociation. Qstwards dilution Tow: anomaly  of
strane elecrolvtes; solubility product streneth of  acids and
basis; hvdrolveie 0 «nltss hvdioeenion concentration: bulfer

action; theorv of Indicators;

Reversible ~olls, Stondard, hvidroven
trodes. Fl~ Giovle and ped-ov-nrfontials Congentreation cells,
Determination of PH Tran-potrt number, Tonie prodnet of
watcr.  Potentiometric titiations

and enlomel clee-

Chemical Wincticss Moleenlarity and order of o reaction.
First ordee amd wecond opder prenctions,  Determination  of
order of o - wUang tempeeature coeflicients and enerpv of
aetiviation ol e theory of tenction rtes, Activated com-
plex theorv,

Phnse miler Thnlpnation of (he terms invalved  Applicnlion
to ope amd bwo componrent svstems. Distribution Taw,

Collaids = Generad nafnre of Colloidal solutions nnd k-t
classification: cenernl efhods of mienaration and propertics
of colloids Coaenliation. Profective action nnd eold nn--
her  Adsorption,

Cataly i -

Hemavencous amd heterorensaony catalysis, Pro-
maotars,

Poioning,

Phatarhemistry @ Tmwvs of photochemistrv. Simnle mum- -
ral nenhlemy,

ARCH 31, 1979 (CHAITRA 10, 1901) [PART I—SEC. 1

CiViL ENGINFEERING—(Code—04)

L. Building muterials and Properties and stisength of
Metterials——
Buildine materials—Timber, stone, brick, lime, tile, sand,
surkhi, mortar and concrete, metal and g]nsq—-—Sﬂtructurnl_ PIro-
peitics of melals and alloys used 'in eneineering proctice.

Stresses and strains—TTooke's lnw—Bending.  Torsion and
direct sireesse. Elastic theory of bending of buamg maximum
and minimum stresses due  to cceentric Joading.  Rending
moment and Shear force dingrams and deflection of beans
under static and live loads.

2. Building construetion and water supplv and sanitary
Lnoineeting-—

Constriction—Brick ond stone masonry walls, floods and
roufs, staircases. carpentrv in wooden floors, roofs ceiling.

doors and windowa, finishes (plastering, pointine,  paintine
and varnishine efc )
Soil mechanics—Soils and  their investizations, RBearing

capacities and foundations of buildines and slructiures—-prinei-
ples of design,

Buildine estimales— Principles units of measurement : Tak-
ing out guantitics for building and preparation of (ubstract
of costs—specifications and data sheets for impoitant items.

Water supplv—Sources of water. Shundurds of  pavity
methads of purification, Jay out of distribotion system, pump,
and boosters,

Sanitntion—=Sewers, storm water overflows, house drainaee
requircments and appurienances. septio tanks, Imhoff fanks,
sewane treatment and  dispersion trenches—Activided  shadag
Process.

3, Rouds and hridgees—

Survev and alipnment —-Hichway materials and their nlace-
mente, Principles of desien—width of foundation ond nave-
ment. camber, gradient curves and super-clevation—Retain-
ine wnlls.

Construction— Farth roads, stubilized and  water  bound
macadam  roads bituminous surfaces and concrefe rrale
Diraining of roads @ Bridges—Tvpes, cconomical spans. LR.C.
Inadines, designine superstructure of small span bridpes—
Princinles of desienine foundation of abutments and piers
of bridaes, pile and well foundations.

Fstimating Farthwork for ronds ond canals.
4. Structural Fnefpeeringe—

Steel strnctures -Permissible stresses, Design of beams sim-
ple and built-up colummns and simple roof trusses and siders
~ colnmm bases and erillares Tor axiallv  and eccentricallv
Toaded columms—TDBolted: rivetted and welded  copneclions.

R C.C stowtnres— Specification  of materials used —pro-
portioning workahility and strenetlr requirement—T S T. stond-
Aards Tor desien loads permissible stresses in R.C.C. mcembers
sybiect to direct and hending cticsses--Desipn of  simply
sunported overhaneine and eantilever beams. rectaneudar and
Tee heams in {Toore. ronfs and lintels—axially loadsd columng;
their hoses.

GEOLOGY - Code— . 01%Y
1. General Geolooy ;

Orintn. ave and interior of the Farth, differcnt peoloeiea
awencies and their effects on {oporraphv. wentherine nnd ero-
<fon 1 Soil tvpos thelr cassification and <oil sroups of Tndia:
Phyeingranhic subdivisions of Tndin.  Vewetation and topo-
eravhv. Volemnes, carthaoakes. mountains. Adinstronhism

2 Srenctiral Gealogy

Cammaon structure of ieneous, sedimentarv and metamar-
phic rechs. Din, strike and slopes; Tolls fan'ts nd wncon-
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formiites including their effects on outcrops.  Elementary
weas of methods of Geological Surveying and Mapping.

3 Coyvaliograpin and - Mineralogy -

Llementary knowlidpe of crystal symmetiy, Laws of crys
tallography.  Crystal habis and twinning,

Stiely  of important rockh-forming including clay minerals
with teunnd to their chemical composition, physical proper-
ties, aptical properties, alteration, occurrence and commer -
clal uses.

4, Economic Geology :

Study of important cconomic minerals of Tndia includine
mode of oceurrence. Qrigin and classification of ore deposits.

5. Pewrology :

!*_lcmcntn!y study of igheous, sedimentary and  nietamor-
phic rocks including opipin and classification.  Study of com-
mon rock types.

6. Strativraphy .

Principles of stratipraphy: Jithological and  chronological
Suh—divlwiom‘ of weological records.  Qutstanding featwes of
Indian Stratieraphy.

7. Palacontology ;

The bearing of palacontological data upon evolution, Fos-
sils, their nature and mode of preservation.  An elementary
ideca of the morpholoey and distribution  of  represcotative
forms of animal and plant [ossils.

AGRICULIURAL ENGINEERING —(Code—06)

1. Soil and Wuarer Conservation-—Delinition and scope of
soil conservation; Mechanics aud types of erosion theip cuuses.
Hydrolopical ¢ycle rainfoll and  ranoff—factors affecting them
and then mensurements, stream pauping-——Evaluation of run-
off from rainfal]l. Trosion control measurcs—Biological and
Iinginecring.

Basic open channel hydraulic. Desiga of soil conservalion
stiaclures—ierraces, bunds, outlets and  grassed watarway.
principles of {luod  control. Flood routing., Design of farm
ponds and carth dams.  Stream bank ¢rosion and its contyol.
Wind crosion and ity conhiol. Principles ol watershed
management.

lnvébtiguti()n and planning in River Valley projects.

2. Irricaiion aind drainage —Soil-water-plant  relationships,
Sources and (ypes of drrigation. Planning and design of
minor irrigdtion projects.  Techniques of measuring soil mois-
tare.

Duty of waler--conaumptive use. Waler requircments of
crops. Moasurement and cost ol irrigation water,  Measuring
devices—{low throupgh  orilices, wires and flumes 1.evelling
and layout of irrigation systems. Design and constiuction of,
channels, field channels, pipe linegs, head-gates, diversion boxes,
stiuctures and road  crossings, Qccurrence of pround water,
Hydraulics of wells. Types of wells, their construction, drill-
ing mecthods. Well development. Testing of wells.

Drainage - Detnition—ecause of water logging, Methods ol
druinage. Dininage ol irrigated linds, Design of  surface
and sub-surface systems.

3. Building muateriols—Kinds of  building materials—-their
propertics.  Timber, brickwork and R, C.  construction,
Desipn of columns, beams, roof trusses, joints. [ayout of a
furmstemd. Design ol farm houses,  animals  shelters  and
storage stiuvivres.  Rural water supply and sanitation.

Ao Parr power und  machinery—Construction of  different
types of internal combustion engines,  Tenition, fuel labricat-
ing, cooling und wnverning systems of TC engines. Different
types of traclors. Chasis trunsmission and steering.  Farm
muchinery for primary and sccondary tilloge, seeding machi-

nery, intercultuie tools and machinery.  DPlant protection
<quipment. Harmesting and  threshmg  equipment. Machinery
for fund development, Pumps and pumping machinety,

5. Klecuriciiy und sad clechificarion —Power  cencration
and transmission ;. Distribution of electiicity for rural clectri-
heation; A.C. and D.C. circuits.

Uses ol cleetric energy on the Tarm. Llecline molors uses
in agricullure---types selection, installation and malntenance.

CHEMICAL ENGINLEERING—(Code—07)

U Fransport phencinena @ (Under sleady state conditions)

(a) Momentum transler @ (i) Dillerent pulterns of flow
and their criteria,

(i) Velocity mofle,
(iii} Fillration; sedimentation; centrifuge.
(iv) Flow of solids thiough (luids.

transter @ DitTerent modes: of heat  transfer ;

of

(b)) HHewt
Conduction-—calculation for single and composite walls
tlat, cylmdrical and spherical shapes,

Convention—diflerent dimensiontess groups used in toreed
and free convection, Lquivalent diameter, Determination of
ndividual and overull heal transier coeif.

Evuporation—~Radiation-—5tefan-Boltzinan law.

Emissitity  and absorptivity, Geometrical fuctor,

Heat load ol {uimices --calculation.

shuipe

(c) Mass transfer @ Dillusion i gases and hguids. Absorp-
tion, desorplion, humidihcation, dehumiditication, drying and
distillation Analopy between morentum, heant and mass and
transier.

2. Thermodynamics :
(a) Isty 2nd aod 3rd Luws ol thermodynamics.

(b) Delerminution of internal encrgy. cutropy, cnthalpy
and [ree energy—Detcinnndtion of chemical eguoili-
hrium constonts for homogencous and hetrogeneons
systems.  Use of thermodynamics in cumbustion, dis-
tillation and heat tansier. Mechanism and  theory
of nixing, various mixers Tor liguid -liquid, solwl
liguid and solid—solid.

3. Reuction engincering ;

(i) Kinetics : Homogencons and helerogencous 1eactions
Ist and 2nd order reachons.
Batch and flows—Rewciors and their design,
iy Catalysis—Chotee and calalysis
Preparations;
Mechanics of calalysis bared nupon mechamsm.

4. Liansportauon. -Storaze and transport of materials and
in particuiar, powders, resing, volatde wnd non-volatile liquids,
emulsions wnd dispersions, pumps, compressors and blowers
Miners- - Mechanisms and  theory ol middng varicus mivers
for Jignid iquid; solid liguid: solid —olid,

3. Matetinls —lactors that determing choice of matevials
of constriction in chemical  industiics.- -Metals and nlloys.
cernmivs, plustics and tubbers.  Timber and timber products,
plywoud Taminates.

Fubrication of equpment widh particular reference o pro-
duction of vals, barrels. filter proases ele.

6. Insttumentation  and provess  control '—-?\l‘;\;h.migul.
hydiaalic, preumatic, thermal, optical, magnetic,  clectrical
and electronic instruments. Controls systems, Automation.
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MATHEMATICS—(Code—09)
PART A

Algebra :

Algebra of scls, relutions and funcliunﬂ_, inverse of a func-
tion, composite function, equivalence relation.

Numbers 3 integers, 1attonul nuwmbers, real numbers (slate-
ment of properties), complex numbers, algebra of complex
numbers.

Groups, sub-groups, normal sub-groups, cyclic and permu-
tation groups, Lagrange's theorcem, isomotphism.

De-Moivie's theorcm  for rational index and its simple
applications.

Theory of Equaiions :  Polynomialequations, transtorma-
tion of equations, ielations between roots amd cocflicients of
a polynomuul cquation, symmetric function of roots of cubic
and biguadiatic equations, location of roots snd  Newlon™
method tor linding 100ts.

Mutcrices @ algebra of matrices, determinants—simple pro-
perties of dulerminants, product of determinants adjoint of
a matrix, inversion ol matrices rank of o matrix, applica-
tion of matiices to the solution of lincar equalions (in three
unknows).

Inequalities : arithmatic and geometric  mcans,

Cauchy-
Schewarz incquality (only lor finite sums).

Analytic Geometry of two dimensiony,—Straight lincs, pair
of strasght lines, circles, systems of citcles, Ellipse, parabola.
hyperbola (referred to principal axes). Reduction of a second
degree cquition to standard form, Tangents and normals.

Analytic Geometry of three dimensions—DPlancs, straight
lines and spheres (Cattesiun Co-ordinates only),

Culculus and Dufferential Equaon ;

Differcential calculuy : Concept of limil; continuity and
difTercnticbility ol a function of one real variable, derivative
of stundurd functions,  successive  dillerentiulion. Rolle’s
theotem, Mean value theorenm, Maclaurin and Taylor series
(proof not nceded) and their applications; Binomal cxpun-
sion for rativnal index, capunsion of exponential, logarithimic
trigonometrical  and  hyperbolic  {funclions, Indeterminate
forms, Maxima and Minima of a function of a single vari-
able, geometrical applications such as tangent, normal, sub-
langeni, subnormal, asymptoti: curvature (Cartesion cooidi-

nates only). lnvelopes, Partial  diflerontiafion.  Euler’s
theorem tor homogencous functions.
Integral calenluy © Standard  mcthods  of  integration,

Reiepann dehinition of defintte inlegral of continuous func-
tions. Fundamental theorem of Integlal caleulus, Rectifica-
tion, quadralure, volumes and surface area of solids of
revolution, Simpson’s rule for numerical intepral.

Cun_vergct_wc of sequences and series, test of convergence
Of scries with positive terms. Rutio, root and Gauss tests,
Alternating scries.

Differentad  Eguarions : Solutiva ol standurd first order
differential equations. Solution of sccond and higher order
linear differcntinl cquations with constant coefficients. Simplo
application of problems on growth and Jecay, Simple har-
monic motion, Simple pendulum and the lika.

PART B
Mechanics @ (Vector methods may be used)

Staties-—Representation of a force, parallelogram of torces,
composition and resolution of forces and  conditions of
equilibrium of caplanar and concurrent forces. Triangle of
forces. Like and unlihe pwallel forees, Moments, Coup-
les. General conditions {or equilibrium of coplanar torces.
Centre of pravity of simple  bodies.  Friction—static  and
limiting, hiction, angle of lriction, cquilibrium of a particle
on & rovgh inclined plane, simple problems, simple machines

(lever, systems gear). Virtual  wolk  (Iwo

dimenyivns ).

of pullcys,

Dynamics —Kinematics—idisplacenient, speed, velocity and
acceleration of a particle, relative velocty. Motion in 2
straight line under constant ucccleration,  Newlon's laws of
moton. Central Orbits. Siniple harmonic motion, Motion
under gravity (n vacuum). Impulse, woik  and  energy.
conservation of cnergy wind lm.ar  moncatum,  Uniforms
cireular motion,

Astronomy :

Spherical  1rigonomerry —35ine and cosing lormulae, pro-
perties of night-angled spherical Uangles.

Spherical Asiionwny—Cllestial sphere; Coordinate systenis
and their conversion.  Duurnal  motion.  Sitercal and  solar
timcs, mean solar tnee, focal and standacd (umes, equation
of lime, Rising and sctting ol the sun and sturs,  dip of
the horizon, Asttonemical iefiaction.  Iwilight,  Parallax,
abberration, procession aud nutiion.  Keples-laws, Planctary
orbits and stationary points,  Appatent motion ol the-moon,
phases of ‘he moon, Asoncmicul Insiruments-—Sextanl,
transmit 1nstrument.

Statistics

Probubility -—Classical and statistical delinitions of proba-

bility, calculation of probability of combinatoriul mcthods,
addinon and multiplicatton  theorems, conditional  probabi-
lity, Random variables (dwscrele und  coununuous),  donsity

function. Mathematical expestion.

Standurd  <istnibutionys— Binominl —definition, mean and
vananee, shewness, limiung torm, simple applications;  Poi-
son—dclinition, mean and viranee, addiive propery, fitting
of Poison  distribution {0 given  duta;  Normal—simple
properues and simple applications, Liling a normal distribution
1o given data.

Fivariate  distribution—Coreelaion,  linear  regression in-
volving two vaiubles fitting ol stiaght hine, parabolic  and
exponential curves, properties of correlation cocHicient.

Simple sampling distributions and simple tests of hypothe-
siy 1 Random sumple, S.atistic,.  Sampling  distiibution  an
stundard eror. Simple applications of the normal, tchi2 and
I+ distributions lo (lesting ol signilicance of difference  of
means.

N1 :—Candidates will be required to answir compulsorily
Trom Port A of the syllubus one question on cach
of the three topics viz, (1) Algebra (2) Analytic
Geometry of two and three dimensions and  (3)
caleulus and Diferentiol Eguvation. ¥rom Part B
of the syllabus it will be compulsory to answer at
least one question on any one of the three topics
viz. (1} Mechanics (2)  Astronomy and  (3)
Statistics,

MECHANICAL DINGINEERING—(Culde—10)
1. Strength of Materials
—Stiesses und  strains—IJooka's Law  relations between

clastic constants— Compound bars in tension and compression
and stresses due to temperalure changes,

Bending Moment, shear force and deflection, in simple sup-
ported overhanging and canlilever beams Lor simple loading.

Torsion in sound bars—Transmission of power by shafts—
shippings.

Simplc cases of combincd bending and direct stresses, and
combined bending and torsion.

Elastic Theory ol failute—Strins concentiation and fatigue.

2. Theory of Machines and Machine Desiony

Relntive velocitios of parts in machines graphically and by
calculation.

Crank cffort diagrom of cngines—Speed-vaiiation of fly-
w}lg:cl:q. Guovernors, _ Power transmitted by belt  drives—
Fiiction and fubiication ol journals and thrust bearings, ball
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and roller bearings.  Design of fastenings and locking  de-
vices—Proportions for tivetted, bolted and welded joms and
fastenings.

3. dApplied Thermodynamics

Fucly Conbusiion—Air supply—Analysis of tuels and ex-
huaust guses.

Boilers, Superheaters and Economisers—DBuoilers mountings
and accessorics—Boiler tial.

Physicul piopettics of steam-—Steun tables and their use.

Laws of  Thermodynamics—Gas  Laws—)apansion  and
complussion of pases—ALl cONIpressors.

Ideal and wctual engine  cycle—Use  of  tempetalure—
entiopy, Incat-entropy und pressuie-volume charts and  dia-
glans, '

Simple steem engines and Interaal combustion engines.

Indicators and Indicutor Diagrams—Mecianical. Theimal,
alr standurd and actual  efliciencies—Qeneial  construction—
Engine tiial and heat balance,

4. Production Engineering

Common muchine tools—Working principles and  design
features of lathes, shapers, planers, drilling machines—Milling
machines - -Giinding machines—Jigs and hixtures.  Mewl cui-
ting oovis—too's muaterials—tool geomelry.,

Culting forces—Abrusive wheels,

Welding—Weldabiltty aund diflerent  weldmg  processes—
Testing ol welds.

Forming process—moulding, casiing, forging, 1olling  and
diawing of metals,

Mettology—tanear and angulur measuremenis—Limity and
fits.  Musurement ol sorews and  geans—Swiface  [inish—
Optical instruments.

Industial cnginecimg—Methods study and work  incasure-
ment—NMotion-ume data—Work sampling—Jjob  evaluation—
Wages and incentives-—-——=Planning, control, Plant layout.

5. Fluid Mechunes and Water power

Rernoullis cquation—Moving  plates  and  vanes-—-Pumps
and turbines,  Design principles, application and  characte-
1istic curves; Principles of similarity; Govoerning—Hydraulic
accumuliators and intensifiers-—Crancs and lifts—Swpe tunks
and Slorage resorvoirs,

PHYSICS—(Cade—11)

1. General propertics of matter and mechanics

Units and  unensions,  Scalar  and  veclor  quantilies;
Moment ol inerdn, woik, cnergy and momentuin.  Funda-
mental laws of mechanics; Rotational motion;  Gravitation;
Simple harmoenic motion; Simple and componnd  pendolum;
katers pendulum; Elasticity.  Surface  tension; Viscosity of
hquids, Kotury pumps; Mclcod gauge.

2, Sound

Damped, forced and free vibration; Wave motion, Dopplent
ellect; Velocity of sound waves; Effect of pressure, lempera-
turc, humidity on velocity of sound in a gas; Vibration of
strings, bars, plates and gas columns; Resonance; Beats;
Stationary waves; Measurement of frequency, velocity and
intensity of sound; Musical scales; Acoustics in architeclure;
Elements of ultrasonics. Elementury priaciples of wramo-
phones, tulkies and loudspeakers,

3. Heat und Thermodynamics
Temperature and  its mesurement; thermal expunsion;

Isothermal and adinbatic changes in gases; Specific heut and
therma] conductivity; Llements of the kinetic theory of matier;

Physical idens of Boltzman's distribution law; Van der Waal's
equation of Stales; Joule Thomson cilect; liguefaction ol gus-
es; Heat engines; Carnot's theorem, Laws of thermodynimics
and simple applications, Black body radiation.

4. Light

Geometricul optics, Velocity ot light; Reflecuon and refruc-
tion ot light at plane and spherical suifaces; Defects in opti-
cal images and their corrections; Eye und other optical insteu-
ments; Wave theory of light; Interference; simple interlero-
meter; Diffraction; Dillraction Grating; Polajisation of light,
Elements of spectroscopy.

5. LElcetricity and mugnetism

Calcutation of electric field intensity and polential i simple
cases, Gaus theorem and simple applications; Electrometers,
Fuerpy due to a field; Electrical and magnetic propectics of
matter; Hysterisis permeability and susceptibility;  magnetis
field due to clecirical curcent; Moving magnet and  moving
coil  galvanometers; Mcasurement of cwmrent and resistunce;
Properties of reactive circuit elements and their determina-
tiou; thermoelectric cffects; Electromagnciic induction;  Pro-
duction of alternating currents, Transformers and  motors;
Flectronic valves and their simple epplications.

Flements of Bohr's theory of atom; Electrons, Culhode
rays and X-rays; Measurcment of electronic charge and
INass.

ZOOLOGY—(Code 13)

Clussilication of the animal kingdom into principal gioups
distinguishing fealures of the various classes.

The structure, habits, and lile-history of the following non-
chorduate types :

Amocbn, malurial parasite, a sponge, hydra, liver/lue, tape-
worm, roundworm, earth worm, leech, cockroach housefly
mosquilo, scorpion, freshwater mussel, pond snnil and star-
fish (cxternal characters only).

Economic importance of insects.  Bionomics and lifc-
history ol the following insects : termitclocust, honcy bee
and silk moth.

Classification of Chordata up to orders.

The structure and comparative anatomy of the following
chordate types :

Branchiostoma;  Scolidon; frog: Urimastix  or any other
lizard (Skelcton of Varenus); pigeon (Sheleton of fowl); and
rubbit, rat or squirrel,

Elcmentary knowledge of the histology and physiology of
the various organs of the unimal body with referemce to frog
and rabbit, Endocrine glands and their functions.

Outlines of the development of frog and chick structure
and functions of the mammuliana placentit.

General principles of evolution, variations heredity; adap-
tation  recapitulation  hypothesis, Mauandcelion  interitance
asexual and sexual modes of reproduction; parthenogenasis,
mctumorphosis; alternation of generations.

Ccological and geological ditribution of animuls with spe-
cial refercnce to the Indiun fauna.

Wild life of India incltling poisonous and non-poisonous
snakes; game Birds.

PART B

Personatlty Test,—The candidate will be interviewed hy a
Loard of competent and unbiased observers who will have
before them a record of his carcer.  The obj_ct of the inter-
view is to assess the personal suilubility of the candidate foy
the Service, The candidate will be expected (o have taken aa
intellipent interests not only in his subject of academic study
but alsn in cvenis which are happening around him both
within and without his own tate or couniry. as well s in
modern wurrents of thought and in new discoccrics which
should rouse the curiosity of wecll educated youth,
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Thl_ te;hmqw of the interview is not that of  a  sirict
cross exanmation but ol o nanwal, though directed cad pur-
posive conversation, intended to reveal the mental qualitics of
the cundidate. 1 he RBoard will puy specigl attention to asscs-
sing the intellectid curosity critical powers of observation
and mssimilntion, bulinee ol judgment and alertness of mind
imtiative, tact capacity Tor leadership; the ability for sociul
cohesion, mental and physival energy and powers of pracficnl
application @ intzgnty ol charncter; and other qualities such
a3 topogtaphicul sense, love for omt-door life and the desire
to explore unknovn and out of wuy plices.

APPINDIX ]
Linde Role 18)

Bricf particulais rddoting o the  Indiin Forest Sery ce
(vidde Rule 18).

(a) Appointmecs il be made on probation for a period
of three yeiars which may be extended. Successful canduwlates
will be required to umiergo probation at such place and in
such manner wd pasy such exinainations during the petiod
ol probadon as i toveament of India may determine,

(b) I in the opinion ol Government, the work or conduct
of an officer on probution is insatsfactory or shows that the
is unlikely to become efficient Governmeat may  dJischarpe
him forthwiti.

(¢) On the congiusion of his period of probation, Govern-
ment may cowirm th. oflicer in s appointment or, il fus
work or condoct has in the opinion of Government been un-
satisfactury, Government may cither discharge him from the
Service or may i :nd his period ol probution for such fur-
thar period as Goernment may think [it

(d) It the povwer Lo make appointments in the Service i3
delegated by Governmeoent o any offieer  that  officer oy
exercise any of the powers of Government under clauses (b)
and (c) above.

(¢) An officer belonging to the Tndion Forest Sorvics will
be linble to sopve anvwhere in hodin ar abroad either under
the Centrul Covernment or under Stat: Government.

(f) Scawes of pay .

Junior  Scale—Is,
1300 (15 years).

Tt 0—3 00— B—40—1100—50—

Senior Scale :

(a) Time Scale.—Rs. 1100—(6th year or under)—50—-
1600 (16 ycar).

(b) Sclectinn Grade.—Rs. 1650 .-75—1800.
Conservatur oi' ['otests.- -Rs. 1800—100—2000,

Deputy Chiet Conservator of TFarests

{in  States where
such o post existst,—Rs, 2000—125/2—-2250,

Addifional Chicf Conservator of Forests (in States where
such o post cxists), --2250—125/2--2500.
Chicef Conservator ol Forests.~-2500—125/2—2750.

Depuly Inspecior Gieaeral of Forests.—Rs, 2000—125/2—
250 plus 4 spediad pay of Rs 300 p.m,

3 A(()lditionul [nspector General of Torests.—Rs, 2500—100—-
000,

Tnspector Clencral of Dorests.——Rs.  3000-—-100—3500,

Dearness allowanee will be admissible in accordance with
the orders dssued from time to time.

A probatwosctr will betagied on the junior lime scule and
parmilted to count the neriod spent on probation {owards
leave, pension or incremenl in the time scale.

[PART I—SEC 1

() ]-'umduu luml - (HhLL]"a of the lndmn Forest Service

ate governed b, the NIl Indin Service (Provident  TFund)
Rules, 1931

th) Leave.—Olhcers of the Indian Forest Service a'e goy-
cined by the Al Indi Service (Leave) Rules, 1955,

() Mediead  Aflendince —Officers ol (he Jndiun  Torest
Service are entitled to medical altendance bencfits admissible
under the Al Indin Service (Medical Allendance) Rules,
1954

(j) Retirement  Henelits,—Ollicers of  the Indion  Forest
Service appointed on the basis of Compelitive Examinution
are poverned by the All India Services (Dealth-cim-Ketire-
ment Benefits) Kules, 1954,

APPENDIX [II

RLEGULATIONS RFLATING TO THE PHYSICAL
FXAMINATION OF CANDIDATIS
tvide Rule 15}

['These reoulattons are published for the convenicnce ol
candidates and to enable them (o ascertain the probability
of their being of the required physical standard. The erpgula-

tions are also intended to provide guide lines to the medical
examiners

The Government of India, veserve (o themselves, nbsolute
discretion to reject o aecepl any candidate niter considering
e report of the Medical Board ]

. To be passed as it Tor appoiniment a candidate must
hc ll‘l good mental and bodily health and free from unv physi-
cal duefect likely to anterfere with the  ellicient periormance
of the dnties of his appointnient.

2. Walking 1ose: the niale onndidates will be required o
qualify in walking test of 25 kilomelres (0 be completed jn
4 hows and [emale candidates 14 kilometres to be completed
in 4 howrs. The wrangement for conducting this lest will
be muade by the Inspeclor General of Forests, Govl. of India
<0 s to synehronise with the sittings of the Medical Boawd.

3 tad In the matter of the correlation of age, height and
chest pirth of condidates of Indian Gincluding Anelo-Indian )
ruce it is lelt to the Medical Board (o use whatcver corre-
lation ficures we considered most syitable as a guide in the
cxamination of the candidates, If there be any disproportion
with reeand to height, weight and chest girth, the c¢andidate
should be hospitalised for investigation and  X-rav of the
chest tuken before the candidate is declared fit or not fit by
the Board.

b) The Minimum standard for height and chest girth
without which candidates cannot be  accepted, are as  fol-
lows !

Hclght Chest gicth Fxpunston
(tully
expindod)
163 ems. . . Sdems 5 cms (lor men)
150 cms, . 79 cms.

5.:om, ('fnr Wormen

The [olluwuu_ minimum helght \tundmds miy be allowed
in cuse of candidates belonging to Scheduled Tribes and to
races such  as Gorkhaos. (nlthdlls Assamese, N.lg ond
Tribals etc. whose average height is distinctly lower :

Men 160 rms.

Women 145 rms.

4 The candidates height will be measured as followy ' —

He will remove his shocs und be  placed againsi  the
standard  with his feet (opether and the  weight
thrown on the heels and not on the tocs or other



sides of e feet. TTe will stand crect withont rigj-
dity and  with the heels, Calves, bullochs  and
shoulders touching the stundatd the chin will be
depiessed to hiinge the vertex of the head  level
under the horizontal bar and  the height will  be
recorded i centimelrey and parls ol a centimelre
to halves,

5. The candidate’s chest will be measured as follows :-—

e will be made (o stand ercet with his feet topether
nnd to raise his arms over his head.  The  tape
will he so adjusted round the ¢hest that its upper
edue (ouches the infertor angles of the  shoalder
blades behind and Ties in the *ame horizonfal plane
when the tape is taken round the chest. The arms
will then be lowered to hane looselv by the gide
and cure will be taken that the shoolders are not
thrown umemdy or hachwinds 0 as to displace the
tape.  The candidite will then be divected to take
a deen inspiration several times and the maximum
expiansion of the chest will be carcfully noted and
the minimum and maximum will then be recorded
in centimetres 84-89 86-93.5 cte.  In recording the
moastuements fractons of less than half centimetre
cshonld not be noted.

N.R.--The hcight and chest of 1he candidufe should bhe
measwred  twice before comine to a final decision.

6. The candidate will also be weiched and his weight 1e-
corded in kiloprams. frazfion  of half a kilopram  shoutd
pot be noted.

7. The candidate’s cye-sinht will be lested in accordance
with the following yules. The result of each test will be re-
corded

(1) Geoneral - FPhe candidate’s eyes will be submitted to
a general examination directed to the detection of
any discase or agbnormality.  The candidate will be
rejected if he suffers from any sguint or morbid
conditons of eves. eve-lids or contiguous structures
of such a sort as to render. or likelv at o future
date to render him unfit for service.

(i) Viswal yteniry - The examinafion for delermining
the ncuteness of vision includes twa tests, ore for
distant, the other for near vision. FFach eye will
he examined separately.

There shall be no limit for minimum naked eye vision but
naked cve vision of the candidates shall however, be record-
ed by the Moedical Board or other medictl authorily in every
case. as it will furnish the hasic informacdon in repard to the
condition of the oyve,

The standinde for distant and ncar vision with or without
alasses shall be as follows 1 —

Distant Vision

Near vision

Belter eyc/_V\ZO[Sc cye Botter eyoe Worse oyo
(Correcied Vision) (Corroetad vision)
6/6 or eI Il
6/9 1)

Nore 1 —

(1) Fundns T xevination —In overv case of Mvopia Fun-
dus I'xemination should be curpied ont and the resulis [o-
corded.  Tn the event of patholagical condition being present
which is likely to be progressive and allect the efliciency of
the caadidate, hedshe shonld be declared unfit,

The total ;unount of Myopiu (includine the cylinder) shall
not excod =4 00D, Tolal amount or  Hypermetropin  (in-
cluding th> cylinder) shall not exceed _L4.00D,

Provided that in case a candidatg is  found wunfit on
grounds of high myocpin, the matter shall he referred to a
specinl board of thrce opthalmologists to declare  whether
this myopin is patholegical or not. Tn case it is not patho-
logical. the candidate  shall be deelared fir, provided he
fulfils the visual reguitements otherwise,

(2Y Colonr Vision~(1) The testing of colour vision shall
be essential.,
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i) Colour perception should be giaded uto o higher and
a lower Grade depending upon the sive ol the aperture in
the luntern as uewtibed in the table below @ -

Giide of
Corlonr
11:_‘;‘0,“'175 "

Grivde

1. Distnee between the lamp ond candred itc

10 feet
2, Size of aperture , . . .3 nem
3 Time of exposure . . . . . S sel.

e H e A m i e ety i 4 R e e s = e el e e —a

(ii1) SatisTactory colour vision conrtitutes tecounition with
ease and withont hesitution of sivnal red, sisnal green and
white colours.  'The use of Ishiharn’s pliic: ~hown in cood
light and suitable lantern lLike Ddripe Gie s shadl be consi-
dered quile dependable for testing colour vision. Whi > cither
ol the two tests may ordinarilv bhe coasidered  itizient in
respeet of the services  concerned with vond, rmil  and air
teaffic. 10 1y essential 1o carry out the Ltein tzst. In doubt
ful cases where o candidale fails (o quualify when  teated
by only one of the two tests, both  the  fests shald  be
employced.

(3) Field of vision-~The field of vision «ball he lested in
respect of all services by the confronfatuon methad  Where
snch test gives unsatisfactory or doubtiud reswiz the feld of
vision should be determined en the perimieter,

b)Y Nieht Rlindness.—Night Blindness need not he fected
ns o routine, but only in special cases.  No standind test for
the testing of night blindness or dark adaptation s niereribed,
The Medicul Board should be given the diseretion to impro-
vise such rought fest, e.g recording of viool acnity with
reduced illumination or by making the candidate recopnise
various objects in n darkened roomy after lic ~he hus  been
there for 20 to 30 minutes. Coandidales own statements
should not always be relied upon but shey <hould be given
due consideration.

(5) Ocldar conditiens other than visuol acuitv.— (1) Any
organic disense or a progressive 1elractive creor whiheh s
likely to 1esult in lowering the visual acuity shonld be consi-
dered as o disqualification.

(b) Trachoma—Trachoma, unless complicated, shall not
odinarily be a coause for disqualification.

(e) Squint -—-As the presence of binoculor vivion s essen-
tial squint even if the visual acquity is of 1ha  prescribed
standard should be considered as n disqualification.

(d) One-cyed persons—The employment  of

oo L one-cyed
individuals is not recommended.

8. Blood Pressure

The Board will use its discretion regarding Blood Pressure
A rtough methed of calculnting normal maximum  systolic
pressure is ag follows 1 —

(i) With young subjects 15-25 yeors of age the nverave
is about 100 plus the age.

(ii) With subjects over 25 ycars of age the eeneral rule
of 110 plus half the age scems auile satisfactory

N.B,—As a general rule any systolic pressure over 144 mm
and diastolic over 90 mm should be repardsd s suspicious
and the candidate <hould be hospitulised by the Board before
giving their final opinion regardine the candilote’s filticss or
otherwise, The hospitulization report should indicate whether
the rise in blood pressure is of a transient nuture  due to
excifement etc. or whether it is due to any organic disense
Tn all such cases X-ray and electrocanliveraplic caaming-
tions of heart and Glood wrea clearance tast chould nlsn be
done as a routine.  The final decision a3 fo the fitness or
otherwise of a condidate will. however, rest with e medical
board only.

Method of takine Blood Presso o

The mercury ranometer type of instrument should be nsed
a9 a jule. The measurement should Aot be  (ahen  within
fiftcen minvtes of any excrcise or excitemcnt. Provided the
patient, and particulaily his arm is relaxed, he may b2 either
Iying or sitting. The arm is supported comfortably at the
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patient’s side in u muie or less hosizontal position. The prm
should be freed from the clothes to the shonlder. The cull
completely deflited should be applied with the middle of the
rubber over the fnner side of the arm, and its lower cdge an
inch or two ubove the bend of the ethow. 'The following urns
of cloth handage should spread cvenly over the bag o avoid
bulging during inllation. i

The brachial nriery is located by palpitation at the bend of
the clbow und the stethoscope is then applied lightly and cen-
trully over it below, bul not in contact with the cuff. ‘the cull
is inflated to about 200 mm. Ig. and then slowly ddilated.
The level ot which the column stunds when soft successive
suunds aie heard 1epicaents the Systolic Pressure., When inore
air is ullowed to ewcupe the sounds will be heard to merease
m intensity. The level at which the well-heard clear sounds
change to soft mufflod fuding sounds represents the diastolic
pressuie,  The measurements should be taken in o fuirly
bricf period of tmic as prolonged pressure of the cuf  in
irritoting o the patient and will vitinte the readings. Re-
checking, it negessary, should be done only a few minotes
ufter complete deflation of the cuff. (Sometimes, as the cuff
is deflated sounds are heard at a certain level, they may dis-
appear as pressure Talls and reappear at a still lower level

(This ‘Silent. Gap’ may cause error in reading),

9. The urine (passed in the presence of they cXxaminer)
should be examined snd the results recorded. Where o
Medical Boord finds sugar present in a candidale’s urine by
he wsual chemvcwl test the Roard will proceed  with  the
examination with all its othcr aspects and will also specially
note nny signy or symptoms sugprestive of diubetes, Tf except
for the glycosmia the Board finds the candidate conforms to
the standards of medical fitness required they mav pasy the
candidate “lit subjeet to the plycosuria being non-diabetic™
and the Board will 1efer the case to a specificd specialist in
Medicine wha has hospilal and laboratory facililies at  his
disporal.  The Medjcal Specialist will carry out  whatever
examination clinical and laboratory he considers necessa
including o stamlard blood sugar tolerance test, and  will
submit his opinion to the Medicnl Board upon which the
Medicil Roard will base ils final opinion “fit” or “unfit”,
The candidate will not be required to appear in person before
the Board on the second occasion. To exclude the effects of
medication it may be necessary to retain o coundidate for
several davs in hospital under strict supervision.

10. A woman candidate who as result of tests is found
to be pregnant of 12 weeks standing or over, should be
declared temporarily unfit until the confinement is over. She
should be re-cXxamined for fitness certificate six weeks fter
the date of conflinement subject to the production of a medi-
cal certificate of fitness from a registered medicnl practitioner.

11, The following additional points should be obscrved 1—

(a2) that the candidate’s hearing in cach ear is good und
that there is no sign of discase of the enr. In case it is defee-
tive the candidate shonld be pot examined by the car spe-
cialist : provided that if the defect in hearing is remediuble
by operatinn or by usc of a hearing aid a candidate cannot
be declare.! unfit on that account provided he /she has no pro-
gressive discose in the car. The following are the guidelines
for the medil examining authority in this regard :—

(Iy Market or total doafriess Fit for non-technical jobs
m one ear. Other or being if the deafness is upto 30
normal, decibel in higher fre yuency.

(2) Perceptive  denlness  in Fit in respect of both tech-
both edrs in which some gnical and non-technical jobs
improvement is possible  if  the den[ness i upto 30
by a he"ring nid. Decibel in speech

frequencies of 1000 to 4000,

(3) Perforotion  of tympanic (i) One ear normal ojher
membrino  of ceniral  or  ear perforation of tymp~nic
margintl (ype, membriane  present  Tem-

porarily unfit.

‘Undor improved conditiong
of LCir Surgory @ candidite
with marginal or other per-
for1tion in both e2rs should
ba given a  chunce by dec-
laring him temporarily unfit
and then he miy be  con-
sidered under 4 (ii) below.

(5) Persistently discharging

(1IN N-sal Poly

(iii)

() Lars with Mastoid cavity (1)
subnormil heiring on one
side/on hoth sides.

(i)

¢lr operdted/unoperated

Chronic  inflimmntory/
allerpic  condition of
noge with or without
borny deformitie of
n1gl septum.

(i)

Chronic inflimmotory (i)
conditions of tonsilg
and/or Larynx

(i)

Benign or locally Mallg- (i)
nint (umours of the ENT

(i) Molignant

Otosolerosis

@iy Morgin'l or ottic per-

[ParT I—SEC. 1

torition in both e rs-
Unfit,

Centy ] perforation
both ears—-Temporarily
unfit.

Either oear normnl
hetring  other eir
Mistoid  cwity, Fit
for  hoth  technicil
and non-technicl jobs.

Mostoid  cavity  of
bhoth sides. Fit
for non-technictl jobs
if hearing improvesto
30 decibles in either
elr with or without
hedring aid,

Temporarily Unfit [or both

technical and  non-
technicil jobs.

(i) A dscision will be

taken its  por circnms-
tunce  of  individual
ceey,

It devitted  nasal
Septum  is  present
with symptoms—
Temporarily unfit.

Chronic  infl ' mmiory
condition  of tonsils
and/or ITiryain—Fit

Ho1rsenass of  voice
severp degrce  if
prescnt then  Tem-
porarily — anfit,

Benign {umours—Tem-

poririly unfit,
Tumours
Unfi(.

I{ the hewring is within 30

decibels after operation or
with the help of hearing aid
—Tit.

Congenital defects of ()

edr, Norse or throat;

if not interfering with
tunetion —Fit.

(i) Stutiering of severe

degree—Unfit.

Temporarily Unfit.

(b) that his/her speech is without impediment;

{¢) thut his/her teeth are in good order and that he/she

is provided with dentures where necessary for effec-
tive mastication (well filled teeth will be considered

as sound);

disease;

chest expan-
lungg are

(d) that the chest is well formed and his
sion sufficient; and that his henrt aad
sound;

(e) that there is no evidence of any abdominal disease;

(f) that he is not ruptured;

(g) that he does not suffer from hydrocele, a severe
degree of vericose velns or piles;

(h) that his limbs, hands tnd feet nre well formed and
developed and that there is free and perfect motion
of all his joints;

(i) that he does not suffer from any inveterate skin
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(j) that there is no congenital malformation or defect.

(k) thwii he does not bear traces of acute or chronic
disease pointing to un impaired constitution.

(1) thut he bears marks of efficient vaccination; and
(m) that he is free from communicable disease.

12. Radiographic examination of the chest should be done
as a routine in all cuses for detecting any abnormality of the
heart and lungs, which may not be apparent by ordinary
physical examination.

When eny dJdefect is found it must be noted in the certificate
und the medical examiner should state his opinion whether
of the dutics which will be required of the candidate.
or not it is likely to inlerferc in the eflicient performance

In case ot doubt vegarding health of a cundidate the
Chairman of the Medical Board muy consult a suitable
Hospital Specialist to decide the issue of fitness or unfitness
of the candidzte for Government Service, e.g. if a candidate
is suspectod to be suffering from any mental defect or
abberation, the Chairman of the Board may consult a Hok-
pital Psychiatrt/Psycologist, ete.

Note—Candidates are warned that there is no right of
appeal from a Medical Board special or standing appointed
to determine their fitness for the ubove services. If, however,
Government are satisfled on the evidence produced before
them of the possibility of an error of judgment in the decision
of the first Bourd. it is open to Government to allow an
appesl to a Second Board. Such evidence should be submit-
ted within one month of the date of the communication in
which the decision of the [irst Medical Board is communicated
1o the candidate. otherwise no request for an mppeal to a
second Medica Board will be considered.

If any medical certificate is produced by u candidule as a
piecc of evidence about the possibility of an error of judg-
ment in the decision of the first Board, the certificate will
not be taken mto consdieration unless it contains a note by
the medical practitioner concerned to the effect that it has
been given in full knowledge of the fact that the candidate
has alreadv heen rejected as unfit for service by the Medicul
Board.

Medical Board’s Report

The following intimation is mude for the guidance of the
Medical Examiner :—

1. The standard of physical fitness to be adopted should
make due allownnce for the age and length of service, if
any of the candidate concerned.

No person will be decemed qualified for admission to the
Public Service who shall not satisfy Government or
the appointing authority, as the case may be that he
has sc disemse, constitutional affection, or bodily
infirmity unfitting him, or likely to unfit him for
that service,

1t should be wunderstood thut the question of fitness
involves the future as well as the present and that
one of the main objects of medical examination is to
secure continuous cffective service, and in the case
of candidates for permanent appointment to prevent
carly pension or payments in case of permature
death. Tt is at the same time lo be noted that the
question is one of the likelihood of continuous effec-
tive service and that rejection of a candidate need
not be advired on account of the presence of a
defect which im only a small proportion of cases is
found to interfere with continuous effective service.

A lady doctor will be co-opted as a member of the Medi-
cal Board whenever u woman candidate is to be
examined.

The report of the Medical Board should be treated as
confidential

In case where a candidate is declared unfit for appoint-
ment in the Government Service the grounds for
rejection may be communicated to the candidate
in broad terms without giving minute details regard-
ing the defects pointed out by the Medical Board.

In case where a Medical Board considers that a minor
disability disqualifying a candidate for Government

service cun be cured by a treutment (medical or sur-
gical) a statement to that effect should be recorded
by the Medical Board. There is no objeclion to a
candidake being informed of the Board’ opinion to
this cffect by the uppointing authority and when a
cure has been effected it will be open to the autho-
rity concerned to ask for another Medigal Board.

In the case of candidates who are to be declared ‘Tempo-
rarily Unfit' the period specified for re-examination
should not ordinarily exceed six months at the maxi-
mum, On re-examination after the specified period
these candidates should not be declared temgorarﬂy
unfit for a further period but a final decision in
regard to their fitness for appointment or otherwise
should be given.

() Candidate's statement and declaration

The candidate must make the statement required below
prior to his Medical Examination and must sign the Declara-
tion appended thereto. His attention is specinlly directed to
the warning contained in the Note below :—

1. State your name in full (in block
Tetters) ... ... ... ..l

2. Stute your age and birth place, .....,.......... .

2. (a) Do you belong to Scheduled
Tribes or to races such as
Gorkhos,  Garhwalis,  Assu-
mese Nagaland Tribals, ctc.
whose nverage height is dis-
tinctly, lower 2 Answer ‘Yey'
or ‘No’ and if the answer is
‘Yes' state the name of the
tribe /race.

3. (1) Have you cver hud small-
pox intermittent or any
other fcver, enlargement or
suppuration of glands, spitt-
ing of blood, asthma, heart
disease. lung disease, faint-
ing attacks, rheumatism
appendicitis.

OR

(b) any other disease or accident
requiring  confinement to
bed and medical or surgical
treatment 7 ... ...,

4, When were you last vaccipated ?

5, Have you suffered from any
form of nervousness due to
over work or any other cause?............. Ve

6. Furnish the following particulars concerming your
family :—

Father's Father's No. of No. of brothers
age if ageat brothers dead, their of
living and  deathand living, ages at
state of cause of their and cause
health death ages and of death
atate of
health
Mather’s Mather's No. of No. ot 3isters
age if age al  sisters dead, their of
living and  deathand living, ages, at and
state of cause of their ages cdusc of
health death and state death
of health
7. Have vou been e¢xamined by a
Medical Board before? ..................... .
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8. If answer to the above is, Yes
please state what Service /Services
vou were examined for? ............... .. ......,

9. Who was the examining authority 7

10. When and where was the Medical,
Board held? ... ... .. .
11. Result of the Medical Boards'
examination, if communicated to
you or if known ... ... ... .. L i,

I declare all the above answers to be, to the hest of my
belief, true and correct.

Signed in my presence,
Candidate's Signature.
Signature of the Chairman of the Board.

Note :—The candidate will be held responsible for the
accuracy of the above statement. By wilfully suppressing
any information will incur the risk of losing the appoint-
ment and if appointed of forfeiting all claims to Superannua-
tion Allowance or gratuity.

(b) Report of Medical Board on (name of candidate)
physical examination.

1. General development;, Good ......., Fair ..........
Poor ...........c.cvui
Nutrition : Thin.... Avemagc...... Obese
Height (Without shoes) .............. Weight. ...........
Best Weight. ........... When? ........ Any recent change
in weight?........ Temperatare ............. . .. . o ....

Girth of Chest,
(1) (After full inspiration)
(2) (After full expiration)

Skin : Any obvious discase

3. Eyes :
(1) Any diSease . ......vvuriie ettt eeenann
(2) Night blindness . .......... .. ... ieiieeiis
(3) Defect in colour vision
(4) Field of vision
(5) Visunal acuity ...........ccciiiiiiiiiis i
(6) Fundns Examination ..................

..........................

Acquity of vision Naked cye With Strength of
plasses  glass sp. 1.
Axis.
Distant vision R.E.
1L.E.
Near vision R.E.
L.E.
Hypcrmetropia  R.E.
LE.
(manifest) L.E.
4. Ears : Tnspection. ... .. Hearing;, Right Ear...........
Left Bar .. ..o inenn
5. Glands ... Thyroid ................
6. Conditionn of teeth . ... oo i iitnennn

7. Respiratory System : Does physical examination reveal
anything abnormal in the respiratory organs ?

If yes, explain fully ................. e ceraerean

8, Circulatory System :

(a) Heart : Any organic lesions? .......... .. .... Rate
Standing

.....................................

After hopping 25 times

2 minutes sfter hopping. ...

)
(b) Blood Pressure : Systolic. .. ... Diastolic ...........
9. Abdomen : Girth ..., .. Tenderness .. ...........
Hernin ... ... ... ......... .
(a) Palpable Liver...,....Spleen..........
Kidoeys ................ Tumours .,........ .
(b} Hewmorrhoids .. ............ .. Fistulla . .......,

bll()t Nervous System Indication of nervous or mental dis-
ability

......................................

11. Loco-Motor System : Any Abnormality

12, Genito Urinary System Any evidence of ‘ |
Varicocele etc. Y ° Hydrocacelc\

Urine Analysis :

............................

(d) Sugar
(e) Casts
) Cells. oo

13. Report  of  X-Ray
Chesi.

14. Is there anything in the health of
the candidate likely to render him
unfit for the efficient discharge of
his  duties in the Indian Forest
Service ?

..............................

NOTE—In cuse of a female candidate, if it ig found that
she is pregnant of 12 wecks standing or over, she shounld be
declared temporarily unfit, vide Regulation 10,

15. Has he been found qualified in all
respects for the efficient and conti-
nuous discharge of his duties in the
Indian Forest Service ?

NOTE ;—The Board should record their findings under one
of the following three categories ?

(i) Fit

Chairman

MINISTRY OF LAW, JUSTICE & COMPANY AFFAIRS
(DEPARTMENT OF COMPANY AFFAIRS)

New Delhi-1, the 7th March 1979
ORDER

No. 27(26)79-CL.IL—In pursuance of clause (ii) of sub-
section I of section 209A of the Companies Act, 1956 (I of
1956) the Central Government hereby authorises Shri V. P.
Kapoor, Inspecting Officer, in the Department of Company
Affairs, for the purposes of the said section 209A.

2. The Central Government hereby revokes the authori-
sation issued in favour of Shri V. P. Kapoor vide this
ge%)gmment’s order No. 27(26)79-CLII dated 4th April,

S. BALARAMAN, Under - Secy.
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MINISTRY OF INDUSTRY
SMALL SCALE INDUSTRIES BOARD

New Delhi, the 14th February 1979

RESOLUTION

No. $81¢1)-17(1) 78.—In the Ministry of Industry
Resolution No. SSI1(1)-17(1)/78 dated 21st September, 1978
reconstituting the Small Scale Industries Board agaipst Sl
No. 44 to 48, the names of the following members of
Parliament may be incorporated.

44, Shri Sharad Yadav,
Member Lok Sabha,
136, Gole Bazar,
(Muahakoushal Book Store),
Jabalpur, M.P,

45. Shri K. P. Unnikrishnan,
Member Lok Sabha,
C-11/30, Tilak Marg,
New Delhi-1.

46. Shri Ram Sewak Hazari,
Member Lok Sabha,
169, South Avenue,
New Delhi-11.

47. Shri Jagdish Joshi,
Member Rajya Sabha,
7, Gurdwarn Rekhabganj Road,
New Delhi-1.

48. Smt, Saroj Khaparde,
Member, Rajya Sabha,
100, South Avenuc,
New Dethi-11.
ORDER that a copy of the Resolulion be communicated to
all concerned,
ORDERED also that u copy of the Resolntion be published
in the Gazette of Tndia for general information,

ATJAY DUA, Under Secy.

DEPARTMENT OF SCIENCE & TECHNOLOGY

New Dclhi, the 3rd March 1979

No. 1/5/76-CTE.—It is notified for gencral information
that consequent upon the appointment of Prof. M. Santappa.
former Director, Central Leather Research Institute, Madras
as Vice-Chancellor, S. V. University, Tirupati, Dr. Nitya
Nand, Director, Central Drug Research Institute, Lucknow,
has been nominated as Chairman, Coordination Council,
Biological Sciences Group for a period of two years with
effcct from 18-1-1979 to 17-1-1981 in place of Prof. M.
Santappa. Consequently the name and designation of Prof.
M. Santappa appearing under Serial No. 6(ii) of

Notification No. 1/15/75-CTE and No. 1/5/76-CTE dated
10-8-1977 and 2-9-1978 published in Part I Secrion I of the
Gazette of Indin be and is hereby replaced with thar of
1Dr. 1\Nilya Nand, Director, Central Drug Research Institute,
ncknow.

No. 1.5/76-CTE.—It is notified for general information
that Shri K. D. Sharma. Director, Central Glass & Ceramic
Research Imstitute, Calcutta, has been appointed as Chair-
man, Coordination Council, Engineering Sciences Gron
with eflect from 1-1-1979 to 31-7-1980 in place of Dr. S.
Valluri, Direclor, WNational Aeronautical Laboratory,
Bangalore. Conscquently the name und designation of Dr.
S. R. Valluri appearing under Seriol No. 6(i) of Notification
Nos. 1/15/75-CTE and No. 1/5/76-CTE duated 10-8-1978
published in Part I Section 1 of the Guzetle of India be and
is hereby replaced with that of Shri K. D». Shurma, Director,
Central Glass & Ceramic Research Institute. Calcutta,

Sd/- {IFGIBLE
Secy.

MINISTRY OF AGRICULTURE & IRRIGATION
(DEPARTMENT OF AGRICULTURFE)

WNew Delhi, the 5th March 1979

No. 22-17/77-LDI.—In exercise of the power: conrerred
by Article 15(2) of the Articles of Association of Indian
Dairy Corporation, thd President is pleased {0 nomimate Shri
N. Rajagopal, Joinl Secretary (Dairy Development) in this
Depurtment as a Direclor on the Board of Diiectors of the
Indian Dairy Corporation with immediate eflect.

No, 22-17/77-1.DL—In exercise of the power. cooferred
by Rule 2(a) of the Rules and Regulations of the National
Dairy Development Board, the President is  pleased  to
nominate Shri N. Rajagopal, Joint Secretavy (Dawy Develop-
ment) in this Department, as a Member of the National
Dairy Development Board. with immediate effect.

R. 8. SOOD. Under Secy.

MINISTRY OF EDUCATION AND SOCTAL WELFARE
(DEPARTMENT OF EDUCATION)

New Delhi, the 15th February 1979

No. F.12-5/77-Desk-1I1(Sports).—Jn continuation of the
Ministry of EBEducation and Social Wellare Notification of
even number dated the 10th January, 1979, Shri Manmohan
Singh. Secreta to Government of Punjab. Education
Department, Chandigarh is hereby appointed as Member of
the Society for the National Institutcs of Physical Edncation
und Sports and of its Board of Governors, with immediate
effect and upto the 31st May, 1979 Fice Shri A. S. Pooni.

A, 5. TALWAR. Dy. Secy.
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